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Thursday, this the 6t1  day of March, 2014 

CORAM: 
Hon'ble Mr.Justice A..K.Basheer, Judicial Member 
Hon'ble Mr.K.George Joseph, Administrative, Member 

0A2912013 

C.H. Mohammed Yasin 
S/o Kidavu Koya, 
Charnayath House, Kiltan Island, 
Union Territory of Lakshadweep-682 558 

'I'.P.Latheel 
S/o Atteka 
'Fhiruvathapura, Ki itan Island, 
Union Territory of Lakshadweep-682 558 

(By Advocate: Mr.Shabu Sreedharan) 

Versus 

Union Territory of I.akshadweep represented by 
the Administrator, Kavarathi Island-682 555 

The Director of Panchayath 
Union Territory of Lakshadweep 
Kavarathi lsland-682 555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan island, Union Territory of Lakshadweep-682 558 

Applicants 



The Executive Officer 
Village (Dweep) Panchayatli 
KiltanIiand Union Territory of Lakshadweep-682 558 

Tle Princip.l. 
Government Senior Secondary School 

	
S  

Kiltan Island 
Union I erritory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (R1,2 & 5) 
(Mr.R,Rarndas (R3) 

2. 	0A67/2013 

Seedikoya.M. 
S/o Abbosala Koya 
Malayattiyoda, Kiltan Island 
Unibn Territory of Lakshadweep-682 558. 

Maisha.. 
S/6: Kidavu: Kornalarn 
Thenakkal House, Kiltan Island 
Uiion Territory of Lakshadweep-682 558. 

Abdulla A.P. 
S/o Khalid 
Aliinapura, Kiltan Island 
Union I.erritory of Lakshadweep-682 558. 

Razi 

P u th iyathekth1 a  111am, Kiltan Island 
Union 

.

Trritory of I akshadweep-682 558 

5 	Sayed Muharnrned Koya C I-I 
Sb Muthikpya 
Chmayath House, Kiltan Island 
Uriion Territory of Lakshadweep-682 558. 

6. 	Rafeek Kh H.M. 
S/6 Abdul Rehrnan 
Aliyar F-Ious, Kiltan Island 
Uhi.ori.TelTitory of Lakshadweep-682 558. 

(By Advocate Mi Shabu Srecdharan) 

H 	 Versus 

Applicants 
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1. 	UpiQn Trritoy of Lakshadweep represented by 
tlAdmnistr'ator, Kavarathi Island-682 555 

2 	The I5irector of Panchayath 
Uiio TrritOry of Lakshadweep 
KavarathiIsland-682 555 

3. 	The Chairperson 
Village (Dweep) Panchayath 
Kiltan Island, Union Territory ofLakshadweep-682 558 

4. 	The Executive Officer 
Village (Dweep) Panchayath 
Kiltan Island 
Union Territory of Lakshadweep-682 558 

(By Ad'Qate,: 	(Mr.S.Radhakrishnan (Rl,2 & 4) 

3. 	OA8712013 

Abdul Salam P.P., age 43 
S/o Saidmuhammed 
P.uthiyapura, Kiltan Island 
Lk shad weep. 

.Lid.ban, age 33 
S/o Saj muhrnmed 
Katichetaj-Iouse, Kiltan Island 
f1sii idkep 

(By Adcate Mr Pratap Abraham Varghese) 

Versus 

I. 	The Administrator 
Liion Territory of Lakshadweep 
Kvrath.i -682 555 

2. 	Tli Director, Department of Science & Technology 
akhdieep Administi ation, 

(avrath sland-682 555 

I 	H 

3 	Sub iiiorai Officei 
Ofid of th Environment Warden 
DejrtrneOt o Fnvironment and Forest, 
KiltâIslnd akshadweep-682 558 

4. 	The Chaftperson, Village (Dweep) Panchayath 
Ki1tmn Island, Lakshadweep-682 558 

Respondents 

Applicants 

Respondents 



- 

4. 

(By Advocate: 	'(Mr.S.Radhakrishnan (RI ,2 & 3) 
(Mr.R.Ramdas - R4) 

4. 	OA 113/2013 

I. 	Muthukoya T.P. 
S., / :o Iidave 1Iaji 
Thiruvathapura, Kiltan, La!shadweep. 

SaliJi P. 
:Ib 1'E'th 1  Haji 

Pdara, 1KiIan, Lakshadweep. 

YaèoobP.K. 
Sb Subair.A. 
Punna!dad, Kiltan, Lakshadweep. 

AliMohammed 
S/oAttaka, AIiyar, Kiltan, Lakshadweep. 

Künhikoya AP. 
S/bSayed Muhammed P.K. 
ArkkàI1pura,Kiltan, Lakshadweep. 

d:iU;a.A. 
ScKiç1áve T.P. 
A1cbKiItan,Lakshadweep. 

Mvar 
Simik K.K,, Palliyachetta, Kiltan, Lakshadweep. 

Sthr C.H. 
Sbo'Mohmne.d P. 
Chadipyra, Iijtan, Lakshadweep. 

ij 

S/c?i 4ohrniid v, 
PaR iyod T Itan, Lakshadweep 

h. 10. 	Ttd 
Sb kunhi Haji, Pallithithiyoda, 
Iitar, 	1<1'p. 

(By Advqdté: Ms,Daisy I Daie1) 

Versus 

5 

 

 

I,J 

Applicants 



1 The Administrator 
Union Territory of Lakshadweep 
lyarathi-682 555. 

2 The Chairperson 
Village (Dwep) Panchayath 
Kitan682 58;:  

 The Enpibmnt Officer 
Kavrathi,Lkshadweep-682 555 

 Director of Panchayath 
Department of Panchayath 
Kavarathi - 682 555 

The Executive Officer 
Village (Dweep) Panchayat, Kiltan - 682 558 

C 

1-lorticultural Assistant 
Villae (Dweep) Panchayat, Ki!tan-682 558. 	Respondents 

(By Advocate: Mr,S.Radhakrishnan-R1 ,3,4&5) 

5. 	OJ26'I2O13 

Aadu!Ia K.C. 
Io Yousuff 

l<nnichena, Kiltan Island 
UT of Lakshdadweep-682 558 

Kunhi.M, 
S/p. A rnbukoya 
Mar 	rimeI, (i!tan Island 
J.FfLksFdveep-682 558 

H 
  

S/b Mpharnrnd 
koniâlarn, 	tanKil 	Island 
IJTbfLakshladweep-682 558 

Salcérn PP. 
Sb Hamsa 
lkithenpura, Kiltan Island 
UToI'Lakshdadweep-682 558 

Ra:ieekP,P. 
/o, CJajid an 

Pu 1 at 1 uipura ? Kiltan Island 
UT dfJkhdadweep-682  558 
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S 
6. 	KynhiI.P..:: 

Sb Pukoya 
Kattampally, Kiltan Island 
UT of Lakshqa1weep-682 558 

7 	Abdul Kasirn P V 
Sb Muneei 
Pritàhive!i,Ki1tan Island 
UT olLakshdadweep-682 558. 

(By Advocate: Mr.Shabu Sreedharan) 

Applicants 

Versus 

I. 	Uiiion Territory of Lakshadweep represented by 
the AdministratOr, Kavarathi Island-682 555 

2 	1 he Di,rktor of Panchayath 
Union ['cii itoi y of Lakshad weep 
Kavaiathi Island-682 555 

The CThairperson 
ViJiage, (Dwee1i) Panchayath 
Kiltan 1sand, Union Territory ofLakshadweep-682 558 

The Executive Officer 
\'illage (Dweep) Panchayath 
Jiltan Island, Union Territory of Lakshadweep-682 558 

The Environiieit Warden 
Dêparttniit dfnvironrnent and Forest 
Zbnal:Office,.Ki!tan Island 
Union Territory of Lakshadweep-682 558. 	 Respondents 

(By Advocate: 	(Mr.S.Radhakrishnan (Rl,2,4 & 5) 

0A137/2013 

I, 	Jalaludheh K.K. 
S/o Shaik Poovalap 
Popvalap House, Kiltan Island, 
J] fLkhad'veep-682 558. 

2 	oil IslH 
1lak6" 

Kos1iyoda, Kiltan Island, 
t,YI' of Lkshadv'eep-682 55. 
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IbiathullaTK 
Sip AIarned 
'h6nka 1-louse, Kiltan Island, 
UT oiftakshaçlweep-682 558 

4. 	•Anera1iA.P. 
S/o S'ed Mohammed 
Arakalapdra House, Kiltan Island, 
UT of Lakshdweep-682 558. 

Ismail T 
S/o Yusuf 
Tholiyoda House, Kiltan Island, 
UT ofLakshadweep-682 558. 

Syed Mohammed Koya K.P. 
S/0 Mohammed 
Kanj'ipura House, Kiltan Island, 
IJIT of Lakshadweep-682 558. 

Kasinikoya C.H. 
S/p Muthu.koya 
Ammipura I-louse, Kiltan Island, 
U7' QfLakshdweep-682 558. 

(By Adyocàe J\4 .Shabu Sreedharan) 

Versus 

1 	Union ±e1itoiy of Lakshadweep represented by 
ihe Administrator, Kavarathi Island-682 555 

2. 	The i'rectoiofPanchayath 
Union Territory of Lakshadweep 
Kavarathi Islãnd-682 555 

3 	1 hechaupeion 
Village (Uweep) Panchayath 
Kilti Island, Union Teiritoiy of Lakshadweep-682 558 

Applicants 

hi 

TlieecutiV Qfficei 
\/illage (Dweep) Panchayath 
Kiltari Island, Union Territory of Lakshadweep-682 558 

)he Assistathngineer 
1ectrica1 SubDivision 
iltari Island 

LJnio.i.. Territory of Lakshadweep-682 558. 	 Respondents 
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(By Advocate Mr S Radhakrishnan (Ri ,2,4 & 5) 

7. 	OA 181,2013 

Sadakathulla.A, age 38. 
S/o Kunhi. Ahammed 
Ajnad House, Kiltan Island 
La ks had wee p. 

N'ararüllaP.T.,age 26 
Sb Kunhi 
Pallithithiyodã: House, Kiltan Island 
Lakshad weep. 

(By Advocate: Ms. Daisy I. Daniel) 

Versus 

The Administrator 
t.Jnion Territory of Lakshadweep 
Kavarathi-682 555. 

2. 	ThQ.Chairperson 
V11gc.  (Dwee) Panchayath 
IKiltah-682 558 

iref.Pchayat 
Department of Panchayath 
Ka'hrathi-682 558. 

(By Advocate: Mr.S.Ràdhakrishnan (Rl& 3) 

8. 	O.ANo. 21:2/2013 

J)p Havvabf, W/o. Abdul Salarn 
I.abourer; Agricultural Department, 
Agati Lsland, Residing at Pallipurarn House, 
Urioi Ti'erjit&yt of Lakshadweep, 
Ag1s!ard 

(By Advocate Mr < Jaju Babu) 

. Verus :' 

1. 	The Director of Agriculture 
Union Territory of Lakshadweep 
Ka/arattiIslai 	682 555. 

App! icants 

Respondents 

Applicant 
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The Administrator 
Union TerritorS' of Lakshadweep 
Kavaratti Is1nd - 682 555. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

9. 	0:.A266/2013 

I. 	SabirAli.R 
Kuriyathi'ocIa House, 
Kiltan Island. 

C.P. Firoz 
Chemmanarn Palli House 
Kalpeni Island. 

K.P. CheniyakQya 
Karuppathapura House, 
Kalpeni Island. 

.C:affr 
Pakkip.urãH6use 
Kal.peni I.sIand. 

Habsa.A 
Al.ikonie House 
Kiltanislarid. 

A.P. Naseema 
Aynapura. House, 
1(avatF IIand. 	 Applicants 

(By Advocate 'MrK  B Gangesh) 

I 	 Versus 

I. 	The:Adniin:ator, 

4-n'inistratib'li of the Union Territory 
of Lakshadweèp, Kavarathi - 682 555. 

2. 	Theirecto..(Services) 
Administratioji of the Union Territory 
of Laksbadwp (Secretariat), 
KaarattL-1  68.2 555. 

3 	Department of Environment of Forests 
Union 1'errdoy of Lakshadweep, 
Kavaiathi - 62 555 	 Respondents 
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(By Advocate::Mr. S, Radhakrishnan) 

10 	LANo 268/2013 

	

I 	M Noorul Aineen 
S/o 	ayed Mohammed 
Mulayam House, Agatti Island 
Unio.nTerritöry,• Lakshad weep. 

	

2. 	B.M. Mansoo. 
Sb, Late A.0 Mohammed Jalaluddjn 
Bharkath Manzil 
Agati Jsland, Union Territory 
Lak shad weep. 

(By Advocate: Mr. Grashious Kuriakose) 

Versus 

The Administrator, 
Union Teriitory bfLakshadweep, 
t<vi'hi - 682 555. 

The irector of Panchayath, 
Deprtment of. Panchayath 
Kavaratti —.682 555. 

Direétor of Sáience and Technology 
and 	 nni*ent,,  
Un :o 'n  Ttôr,', çf Lakshadweep 
K8Vrthj:68 :555. 

Direcbi (Laour& Employment). 
Kavárathj— 682 555. 

S Q 

Special Officer 
Village (Dweep Parichayat, Agatti) - 682 558 

(By Advocate: Mr. S. Radhakrishnan) 

	

II. 	OA.269/2013 

Ahamiàd Ba.sheej: iC., age 32 
SIoT.Yôunis' 

Itan Island, 

(By Aà;61cateMr:j.:shjous Kuriakose) 

S 

Applicants 

Rets 

Applicant 



• 	S  
Versus 

Ih Admrnistratoi 
Uii'biTerrito'i:S' of Lakshadweep 
jKarahi 682.555 

The Chairperson 
Village (Dweep) Panchayath 
Kiltan-682 558 

The Employment Officer 
Kavärathi, Lakshadweep-682 555. 

Dirctbr ofPnchayath 
Department of Panchayath 
Kavarathi :682555 

The' Executive Officer 
village (Dweep) Panchayath 
Kiltäri-682 558' 

1-,iorticiltura1 Assistant 
Village (Dieep) Panchayat, 
Ki!tan-682 558. 

(By 	 (Mr.S.Radhakrishnan (R1,3 & 6) 

12 	A277/2013 

• 1 ""'•' 

D/o thd Muhamm 
Namnbi,h+i Hous'e,Ki1tan Island 
Lakshad'p ' 

(By Ad\o,c,ate Mr.Grshious Kuriakose, Sr.) 

S. 	 Versus 

1. 	The  Adn1inisor. 
J'faKs'eep, Kavarathi-682 555. 

2 	Dii ctOp,f Iariohay ath  
Depathènt f Panchayath 
Th'6S2 ss. 

3. 	ketiv&Oficer 
'Village '(Dweep) Panchayath, Kiltan-682 558 

Respondents 

Applicant 



Respondents 

. 

2. 	Sayed Badusha Muhideen S.V. 
Shahar Ban Vilas House 
Chétlat. 	 App! icants 

(By Advocate: Mr.6rashious Kuriakose, Sr. & Ms.Daisy I Daniel) 

versus 

Tl c . Administrator 
U'F of Lakshadweep, Kavarathi-682 555. 

2. 	'Director 
Sciéice & Technology, 
Chet!at-682 556 

3 	Dircor of Panchayath 
RuralDevelopment Department of Panchayath 
Cheil'i-62 556. 

 
Vil'lag('lep) Panchayath 
Chet1-62'.55. 

Add!; Sub Divisional Officer 
Chetlat-682 556. 

Junior Scientific Officer 
Chet!at-682 556. 

Accounts Offie 
Secictariat, IKa\iarathi 682 555. 	 Respondents 

(By Adocate MrS'adhakiishnan-Rl-3 & 5-7) 

14 OANo 99/2013 
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A. K. Sajeed 
Akkara House 
Kalpem Island 

2 	P Hasceni 
Poodyern House 
•Kalpeni Island; 

N.T. Ahadabi 
Athanarn Thottam House 
Kalpeni Island. 

P.P. Sulaikha 
Puthiya Pandaram 1-louse 
Kalpeni Island. 

C.P. N oorjehan 
Chemmanam Palli House 
Kalpeni Island. 

6 	A.K. Beebi 
Arakkalar House 
Kalpeni Island, 

7. 	M.P. Mohammed 
MulUpura House 
Kalpeni 1s10d. 	 Applicants 

(By Advocate: Mr. K,B. Gangesh) 

Versus 

I. 	±heAdministator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi —682 555. 

The Director, (Services) 
Administratiqn of the Union Territory 
o1Lakshadwep (Secretariat), 
1(ayaratti 68 555. 

ariiintofAgriculture 
UJI.ibri Territory of Lakshadweep, 
Kavarathi - 682 555, 
R5r.sented by its Director. 	 Respondents 

(By Advocate: Mr. S. Radhakrishnan) 



Wi' 
	 n 

15. 0A300/2013 

1. B.Koya,agc42, 
S/o Bammad, Bi!utheth House 
Andrott Island. 

2, B.Ahamrned, age 43 
S/o Mohammed, Bakakada House 
Andrott Island. 

3. K.K.Mohammed Basheer, age 49 
.S/o Nalla Koya, Karakunnel House, 
Andmtt Island, 

4, P.P.Hassan, age 41, 
S/o Sayeed Bukari M.P.,Pandathpura House, 
Andrott Island. 

 M.P.Pookunhi, age 50 
S/o Khader, Matharapura House, 
Andron Island, 

 M.Barnpathi, age 50, 
S/o Asainar, Kakkett House, 
Andrott Island. 

 C.Moharnmed Kasim, age 44, 
S/o Koya Kidave, Chettathada 1 -louse, 
Andrott Island. 

 K.P.Mohammed Yaseen, age 33, 
S/o Nallakoya, Kattupi'a I -louse, 
Andrott Island. 

 T.P.Shamsuddeen, age 30, 
S/o Kunhi Koya, Thattampokkada House, 
Andi'otii. Island. 

 B.Mullakoya, age 43 
S/o Kidave, Bithnatt House, Kavaratti Island. 

 P.P.Fathimath, age 41, 
D/o Kunhiseethi, Palath Puthiyapura House, 
Andrott Island. 

 A.Jarnal, age 48, 
S/o Abdulla Attaladà, Aliyathara House, 
Andrott Island. 
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A.Mohamrned Mustafa, age 32, 
S/o Kidave, Aliyathara House, 
Androfl Island. 

L.Khadeejomabi, age 47, 
D/o Buhari,Lavanakkal 1-louse, 
Andrott Island. 

C.Pookoya, age 42, 
S/o Sayeed Mohammed, C Kunnashada House, 
Aiidrott Island. 

K.Subaida, age 39 years 
D/o Kidave, Kunnashada, 
Andrott Island. 

A.Kunhi Seethi, age 51, 
S/o Ukkas, Aliyathara, 
Andrott Island. 

T.}3.Mohammed 1-lussain, age 37, 
S/o Kosamma C.P., Thacherry Biyyada, 
Andron Island. 

P.N.1-lakeem, age 48, 
S/o Siddique, Pudiya Nalam, 
Andrott Island. 

K.K.Kunhibi, age 52, 
S/o Yousaf, Kornalarn Kattu, 
Andrott Island. 

K.K.N.Khadeejommabi, age 39, 
S/o Sayeed Mohammed Koya T.P. 
Kol ikkat Neduvilakam, Andrott Island. 

Mohammed Murshid, age 36, 
S/o Koyamma K.P., Moosathada, 
Andrott Island. 

K.C.Mohammed Hussain, age 39, 
S/o:Sayeed Ismail, Kannichetta, 
Andrott Island. 

P.PHamza, age 34, 
Koyakidave M.P., Pandathpura 
Andrott Island. 
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iri 
	 S 

M,P.Khaleel, age 37, 
S/o Assainar, Matharapura 1-louse, 
Andrott Island. 

P.P.1-Iassan,age41, 
S/o Abdul Khader K., Perumpally House, 
Andrott Island. 

P.M.Thajunnisabi, age 39, 
D/o Majeed, Puthiya Manzil, 
Andrott island. 

L. Pathummabi, age 37, 
D/o YousafT., Lavanakkal House, 
Androfl Island. 

I-I.K.l-Iussain, age 35, 
S/o Pookunhi, I-lalookakkada 1-louse, 
Andrott Island. 

M.P.Mohammed Rafeek, age 31, 
S/o Koyamma, Kunnarnkalarn House, 
Androfl Island. 

K.Mohammed Fasal, age 32, 
S/o Kunhi Seethi Koya, 
Kadiyamrnada House, Andrott Island. 

K.Mohammed Basheer, age 34, 
S/o Aboosala U.K. Kunthathalam House, 
Andrott island. 

K.K.Moharnrned Farook, age 27, 
S/o Kunhi Seethikoya, Kerakkadamali House, 
Andron Island, 

A,Rsheed Khan, age 39, 
S/o 	yeed Ismail, Aliyathara I-louse, 
Andtott Island 

KAbl Salarn, age 33, 
S/oMuthukoya, Kannathimmada House, 
Androti Island. 

K.K.Anwar 1-Iussain,age 31 
S/o Koya V., Kerakkada House, 
Andrott Island. 
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P.Mohammed Rafee, age 25, 
S/o Mullakoya, Pachanal House, 
Andrott Island. 

T.M.Mohammed Aliyul Akbar, age 32, 
S/o l3asheer, Kakachiyapura House, 
Andrott Island. 

Basheer Karakunnel, age 41, 
S/0 Sayeed Mohammed A.C., Karaknnel House, 
Andron Island. 

Ubaidulla, age 29, 
S/o Seethi, Bappathiyada House, 
Andron Island. 

P.P.Mohammed Farook, age 37, 
S/o Pookunhi 1(o)/a, Thekila 111am, 
Andron Island. 

42: 	M.M.Sayeed 1-lussain, age 27, 
S/o Sa.yeed Koya, Moosankakkada House, 
Andrott Island. 

43, 	M.C.1-lammedathbi, age 37, 
D/o Yousaf, Mylachetta 1-louse, 
Androfl Island. 

Doulathabi, age 33, 
Dbo Kidave, Lavanakkal House, 
Andrott Island. 

Guhar Madeena Beegum, age 37, 
D/0N4ohammed B, Aliyathara House, 
Andrôtt Island, 

46 	K 1 Pookunhi Koya, age 36, 
S/o Yacoob, Kolikkatt House, 
Andrdtt Island. 

47. K.Dervesh Mohammed, age 36, 
S/p Sayeed Mohammed, Kachashada House, 
Andrott Island. 	 Applicants 

(By A'dvocate: Mr.K.B.Gangesh) 

Versus 
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. 

The Administrator 
Union Territory of Lakshadweep 
Kavarathi -682 555 

Director of Education 
Directorate of Education 
Administration of the Union Territory of 
La.kshàdweep, Kavarathi. 

Director of Panchayats 
Department of Panchayats 
Administration of the Union Territory 
of Lakshadweep, Kavarathi-682555 

\Ji!lage (Dweep) Panchayat 
Androth Island represented by its 
Lxecutive Officer. 

Faisal Ameen 
S/o Pookoya N 
Achammada I-louse, Androth. 

Mohammed Shamsheer M.K. 
Sbo.l3ithesha U.P. 
Mayamkkada I-louse, Androth. 

Mohammed Asker 
S/o Seethi 
Aliyathara I-louse, Androth. 

Noushakhan M.K. 
SboSued Koya 
M'yaivikakkada 1-louse, Androth 

Miàmmed Kasim P.P. 
Sb 	idave, Palathupra House, Androth 

Abdu1 Akbar 
Sb 	ubair 
Pandath Puthiya Pura 1-louse, Androth 

M uj eeb Rahman 
Sto Ibrahini 
Aliyathara 1-louse, Androth 

12 	Sia K I 
Sbo 1asim IKo)'a 
I?Jtiiath 1  House, Andi oth 
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 Mohammed Hassan 
S/o Kunhi Koya 
Ayeriarnada House, Androth 

 Mohammed Abdusalam T 
S/o Abusala 

• Th.echeri House, Androth 

 Muhammed Rafi 

• 

S/o NallaKoya K. 
Poodamkakkada House, Androth 

• 	 16. Muhammed Kassirn 
S/o Koya 
Shaikkinte Veedu House, Androth 

 P.P.Koyarnrna 
S/oP.K.Kidave 
Palathupura House, Androth 

 Muh'ar'imed Khaleel 
S/o Abdulla 

• A1iyahara House, Androth 

 Muhaiirned Basheer C.P. 
S/o Abdul Khader 
Cberikkal Puthiyapura House, 
Andrth. 	 Respondents 

(By Advocate 	Mr. S. Radhakrishnan - R1-4) 
(Ms Rekha Vasudevan (R5-19) 

• 

• 	 • 

• 	

•• 	 • 

::L 



16. 	OA:3O1/2O13 

1. 	AttakoyaT.Y,age44 
SIô. Koya Thankgal.T, 
T.hailath Valiyakkattu 
Androth Island 

2 	Sayced Koya, age 43 
S/o Koya Kidave, Aliyathara House, 
Androth Island. 

Mohammed, age 54 
S/o Shaban, Biriyarnrnada House 
And:roth. Island. 

Yousal,.age6O 
S ./o Ahammed, Kandalath House, 
Androth Island. 

5 	Mujee Rehman, age 35 
S/6 Koya, Kai achetta I-louse, 
Andioth Island 

AbduNasar;.aige 38 
Sbo.'Jaila Koya, Kunnashada House, 
Androth Islaiid. 

Mohammed .Basheer, age 37 
Sb Yacoob, ..l iyathara I-louse, 
Andioth kiand 

8 	Shihaudei age 35 
Sb SaeeIoya, Pandath Puthiyaputa I -louse 
An1ioth IJ antd 

9 	Pookoya,ag 
S/o.Kbyanima.,:Mayampokada House, 
/\ndjoth Isiancji 

10. 	Noulal, age 43 
Sto JKoyariiia Kya, Thacheri House, 
Andi oth Island 

11 	Asit,age37 
S/oSeethi, hchei 1 Moosathada House, 
Andioth Island 

S 



.. 

H'dssan, age 30.... 
S/O Jarna1ud1eeri, Kadiyammada House 
Androth IsLnd.. 

Mo h ani mcd Rafeek, ag&4 1 
S/o Ayshornrnábi, Bi lutheth House, 
AndrOth Island. 

Jala.l, age 37 
S/o Kunnise.edhi, Palathupura House, 
Androth Island. 

Farook, age 49 
S/0 Ioyainrna,.Pocha1arn House, 
Aiidroth Island. 

Abdul Hasan age 51 
$/p Ab'duJ haer, Karachetta House, 
AdrothT1arid.., 

Koy.a, age 48 
S/p Sayded Mohammed, Thachèri Moosathada House, 
Androth I slànd: 

134sheer, age 47 
Sb. Kidàveç Moodampura House, 
Androth Island 

Mmmed Hissajh, age 42 
S'ô Iamccd, A hikakern Pura House, 
Aidrot1i Island 

Jabbai, age 39 
Sb Nalla Koya, Kunnashada House 
And.roth Island. 

ohammed Laudden, age 33 
S/o S•aycCd Mhammed, Neelathupura I-louse 
And.roth isl•aiid. 

Häbced. age 
41 

$b Sacccf1\1phammed, Kunhali House, 
droth llan. 

Shahxl Haneel, age 33 
Sb Kidave, Poodamkakkada House 
Andioth Island 

RaRladBeebi, age 46 

12 

13 

1' 
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Sb Siddeequuthiyana1akam House, 
Andiot11s1anU 

Indeen, age 60 
Sb Aharnned, Kandalath House, 
Andioth Islard 

Mohammed Saleem, age142 
Sb Sayeed Mohamrned Kunnashada House, 
Andioth Island 

Gafoo, age 4 1 
SbQ, Thangu Koya,Pentamveli House, 
Ahdroth Isla d.; 

Sieeque, age 43 
Stoidave, IV6diyothada House, 
\ndroth Js1aiid 

Shanavas, âgd 33 
S./o Ku.n4i: J:oya., Pochalarn House, 
Androth !!ad. 

,A1iyathära House, 
J and 

39, 
iAanakar House 

Andioth Is1an 

Illyas, age 36 
Sb J-Iamza Koya, Aliyathara House, 
ikndioth Island 

Mohammed tsheer, age 39 
Sp Sayced Mohammed, Aliyathara House, 
Aidoiji IsJh1H 

34 	oI 	dfi, age 33 
S/oSayeed Xth1, Aliyathara House, 

35 	heuya 1(o) 
$. Kàder,  
Andioth Isla 

I U.  

L,!a:ge 46 
tiarapura House, 

L 	..... 

25. 

26 

27 

28 

29 
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. MohaminedSaleern, age 33 
S/o.:Koyamrna,. Kannipura House, 
AndrothIsland* 

 Shams.uddeen, age 33 
S/o Abdul Kader, Belichetta House, 
Androth Island. 

 Kunhiseethi, age 47., 
S/o Aboo Sala, Lavaiiäkkal 1-louse, 
Androth, Island. 

Yacoob, age 45 
S/.o Sainddcen Kunnashada House, 
Androth Island. 

Abdul Jabbar, age 38 
Sb .Sayccd Mohammed, Kannichetta House, 
Androth Island. 

J,ànal, age .41 
$/.o. ,S.ayec4 Bukari, Bidurnkattu Bilutheth House, 
iio.,Isc. 

42 	Subaida, age 
DIo ,S ye aec Bukari, Thacheri B iyyada, 

äioth 

Saj.inaBceum, age 29 
thId;Nal1aloya, Lavanakkal House, 
Androh Island.. 

Shaharas I3e,irn, age 28 
l4K:üYihi,;Kb.1ã, Lavanakkal House, 
Andioth Island 

45 	Siyad lhn ge 32 
S . Pookunhi, Rahmath Villa, 
Andioh I sland 

46 	irnuddeeh P P T, age 33 
Sb Nasai, Chodath House, 
Aftdroth Island'. 

47. 	qbl, age 42 
S/p. :ousaf, indararn House, 
Ardroth Isl'al T'Id.' 



Hassan,age39. 
S/o Sayeed Bukari, Matharapura I-louse, 	 S 
Androth Jaiid:, 

Mohanmed Saleem, age 38 
S/a Yousal, I hailath I-louse, 
Andioth Hand 

i\,i.ahammed.M:usthafa.,  age 36 
S/b Paokoya,Neganmàda I-louse, 
Androth Island. 

Koya,agc36 
S/a Attakoya, Mathil I-louse, 
Androth Island. 

KamU,age4l 
S/a Muthu Kaya, Palathupura 1-louse, 
Androh Island. 

53 	AsJ,agc3O 
S/a Sthi Koya, I avanakkal House, 
Andi ath Island 

Sikariya, age 32 
S/a Muthukoya, l3ilutheth I-louse, 
Androth Island. 

Salih,agc 37, 
S/a K un i!<oy,  Aynamada I-louse, 
A.ndroth ls1wd. 

56 	Rahmathulla, agc. 39 
S/a S iddceque, 13i lutheth 1-louse, 
Andioih Island 

57 	Mohammcd tslam Nasei, age 40 
/a Sayeccl:M hammed, Palliyet House, 

Andvath Island. 

Sayeed Mohammed, age 42 
S/a Kasim.i, Achadapurakattu I-louse 
A ndoih. Island. 

AnvarHussaii, age 29 
S/a PoQkoya,'Kunnashada House 
Andrajh Island. 



S. ii•ä beebu Rahtn, age 28 
Sb Sayeed 	m Mqhamed, Kunnel House 
AndiothIsland 

61 	Rasheed, age 3 
Sb Koy T<rakkada House 
Andioth Is1nd 

62 	Chei iya Koya, age 32 
Sb Aboo Safah, Perumpalli House 
Andoth Island. 

63. Mujeeb Rehrnan, age 37 
Sb, Sayeed. Buhari, Karakunnel House 
Androth Island. 

64, 	Nou1èl K, age 33 
S/Q Nattaya Koya, Cheriyadam I-louse 
Andioth Island 

65 	Ad1 a rnad, ge 45 
Koyarnma Karakkada House 

Andioth Island 

66. $hamu Shixrnobs, age 34 
Sbo Cheri'ya:koa. M., Pentanivilapura House 
Andioth Island 

67 	MohammedA1bdul Naser, age 308 
Sb Jaleel M Kottiathattu I-louse 
tndioth isihij 

68 	Mohamiiied athahuIla, age 33 
$/o Koyaiiikoya, Nallal House 
Andioth Is1d 

69 	Ia'thu!Iah, age 30 
Sb Kunhisethi, Pci umpalli I-louse 
Andioth Island 

70. 	Ria:ageZ9 
Sb Shaik Koya P S , Pentambelipura House 
Andioth Island 

I I 	 I 

71 	Nisai,age3l ;  
S/9 Kiaav P P Pandathu Lavenakkan House 

idiotli Islah 



72 	Rahmat, age 42 
S/0 Pookutty M , Mathil I-louse 
Andioth Island 

73 	Mohammed 1-lassan, age 37 
Sb Sayeed Mohammed, Achammada House 
Andi oth Island 

74 	Shamsudeen, iage 32 
Sb Muthu Koya K , Nellat House 
Androth Is!nd. 

Mohammed Naseer, age 28 
S/p Muhamméd, Pentamvelipura House 
Androth Island. 

Rau lath Beegum, age 29 
S/o Thangakoya, Arathupura 1-louse 
i\ndroth Island. 

Fathaluddeen, age 38 
S/o K idave U•• Makket I-louse 

nd.rQthtlad. 
) 	I 

1 	
1 	

1 

78 	Badaiul Wunei, age 32 
Sb i\bdul Khadei, Moodamputa I-louse 
Andioth Islapd 

79 	Mohammed M.istafa, age 33 
S/Q Ahammadiya, Jabalpwa I-louse 
/\ndroth Island. 

80 	Mohammed 1asim, age 47 
Sb KidaV'K , Makket House 
Andi oth kIaid 

& 

81 	Mohatrìmed boosalih, age 40 
Sb Sayeed Mohammed, B ilutheth House 
Andi oth Island 

82 	Kunhisedthi, ag e 47 
SbQ,Yousaf,ethaiapuiakatte 1-louse 
Aiidroth Is arjd. 

83. 	Haiisa Kôy •ãge 42 
Sb Ahammed Makkett 1-louse 
Andioth Jslaid 
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 Attakoya, 	ge 49 
Sb 	Yacoob, Aliyathara House 
Androth Island. 

 KhaJe;  age 49 
Sb Sayed, Cherikkal Ptithiyapura I-louse 
AndrothIlnd. 	.. 

 Fathah1Ia, age 34 
Sb 	Sayeed MOhammed, Palliyett House 
Androth Islahd. 

 Basheer, age 55 
1'hc11cri Moosathara 
Androth Island. 

 Mohanmed Farook, age 33 
• Sb 	NallakOyaç.L., Tharampalli Mäkkei. House 

Ahdroth Island'. 

• 	 89. Abóoaliha 	31 
SI,9 SIaik J<.o', Moosakada House 
\idrqih Island. 

90. SalH, age 31 
SI.o Seethi ,Karakunnel House 
Aidrdth tslard. 

9 1. Mohammed Kasim, age 33 
Sb 	Sayèed fv6Iammed P.C., Pathada House 

• Ahdi-oth 	sland. 

92. 
I , 	1 

çfi)kO 	, tge 44 
Sb 	KidiycLavanakkal House 

• Ajidoth I1and. 

93. Mohmnièdhin, age 41 
Sb 	Sayeed Imail, Kandalath I-louse 
Androth Island. 

 Sabir Khan, age 33 
StoJKoyamnakoya, "Thattampokkada House" 
Aiidrofh !sI 11. 

 
SILO Sd'ed Bukai 1, Podarnkakkada House 

d: -8ti 	fs'1id. 



96 	Akbai C , age 33 
So Attakoyd 'K Edayakka! House 
4hdroth 'Is1ad 

i t 

97 	bdu1 habge 33 
Sb Thanakya ,P , Kunha1i House 
AndiothIslarid 

98 Mohammed Musthafa, age 42 
Edayakkal House 

• Androth Islahd... 

Navas, age 25 
Sb Hussaifhahira Manzil 

• 	Andoth Islàiid. 

1anavas, ag 33 
S/6,Shatafudeen, Mathil House 
Andioth Island 

101 	1-1assan, age 33 
Sb Seethi M, Lavanakal House 
Andioth Island 

102. M:olanrriedBasheer, age 42 
Sb Yousaç, N&lal House 
4idioth island 

103 Shamsudei,dge 36 
S/dal1a Koya, Kunnashada House 
Ancith Island 

.1:.: 
104. Lainul Abid, age 26 

Sb Kidave K, Palliat I-louse 
Andoth I's1ad. 

105 Muthu Koya, age 39 
S/o Kuhhiethi, Makkette 
Andioth Island 

106 	4ohaiiicä T\1ukhbee1, age 30 
S/p Koya,rnrnkoya, Kerakkada House 
Andoth isian½ 

i 	I  
107. Shamuudeen1, age 27 

Sb Koya Kidave M P , Pandathupura House 
Andioth Island 

S 



108 hihabudhccn, 	ge 27 
• S/o NlUthLl iya;Pandathupura I-louse 
4ndioh Is1ad 

109 Ubaidulla, age 29 
S/o Sathar, Kannipura House 

.Androth Island. 

 Jalal,age49 
S/o YQUSaIP., Mooddmpüra House 
Androth Isläfid. 

 Kidavü, age 55 
Sto.Incieen M.,.Biriyamrnada House 
Androth 1s1ard. 

 Kidavu, age 59 
5/0 Irjab, Me1dat House 
AnJroth Island. 

 Mohamhied Salahudheeh, age 26 
S/oKoya 	Kandeth House 
Ard:bth Island. 

114 Mohamied Shakeer, age 22 
S/b Kunhiseethi, Makket House 
Andoth 11and 

115 Moarne 	Althaf, age 24 
S/o;.arnal MayOrnpokkada House 
Andibth Island. 

 Abdul Gafoor, age 28 
S./o Nallakoya T 	Bappathiyoda House 
And.roth Island. 

MohainidYathiya Khan, age 23 
S/o.: B,aherK:, Mathil House 
Androth IIahd. 

118 Na11aKby, age 39 
S/oIhader I.P.;C., 
Androth lslcrnd 

119 Kunnikoya, age 35 
S/cf Ahmecl, Iónnikam House 
Andrbth Islard. 
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ZaihuJ:'Abic!, age 41 
Sb Assainai N P , Kandalath House, 
Andioth Island 

Mo.hami ed, age 50 
Sb Abdul Khadei, Kaval Chetta House, 
Ahdrdth'is1and. 

AbuNasir,agp36 
Sb S.iddique,Kunnahada House, 
Androth Island. 

Mohammed Aboo Salih, age 37 
Sb Musthafa,, Ammelam House, 
Androth 1sIand 

Koya,age37 
S/o Sayeed Mohammed, Lavanakkal House, 
Androth Island. 

125, Mohammed Rafeek C.P., age 38 
o Sayed, çhe rikkal Puthiyapuram 

Androh Island. 

Mol 	h6Rafek,  age 40 
Sb Uklças, Iti1,utheth 1-louse, 
Androh 1lanà. 

Mukbeel , age 28 
Sb Majeed L, Perumpalli House, 
Andi'oth Island. 

lashecd JKhah, age 33 
Sb Kidave A., Biyyadachtta I-louse, 

1.
Androth Islançl.jj  

ohàiied 	i'ook, age 31 
S/opokuKunne! House, 
Andiot 11. Js1ad.. 

Rahiathu1jah,4ge 3! 
S/Q KQyamnfK.P., Bappathiyoda House, 
Ahdroth Is1ãFd. 

Mohammed Ksim, age 30 
S/o.Nallakoya; ennashada House, 
Andioth IslL 0 

; 	 : 

120. 

121 

122 



10132 Mohammed lazal, age 38 
Sb Kidavc M P , Kandalath House, 
Androth Island 

133 Mohairned ibi1 cfor T M , age 38 
..: 	 . 

Sb Ni1akOya, Thararpi1y Makket House, 
Andioth Island 

134 Jarnal,age57 
Sb Kidave, Poovadakkattu House, 
•Androjh Island: 

Mohammed Sale,em, age 31 
S!o...Hass.an Kunrii, Keyiyoda House, 
Androth IslaPd. 

K6yamma,ae47 
oo Saleh, Kavaichetta House, 

Andoth Island 

137 I-1iaiathu11a,age38 
Sb Koyamma, Iarachetta House, 
Aàoth Island' 

138. Abdül.'Aeè.Khàn, age 41 
Sb Mohammed, Birayammada House, 
Andioth Island 

139 Sharnuddeen, age 32 
So Sideeque M , Pazhayakamkattu House, 
Ahdoth Is!ahd 

4 

	

140. si 	age 33 
Si 	 Ammelam House, 
Anddth Island 

	

1 	
[ 

141 N1Iakoya,ae50 
S/o Aham&d P 0, Matharapura House, 
Andjoth Island 

142 1 Iarnza Koya age 43 
Sb Jidave B,;A1iyathara House, 
Andioth Isjand 

143 M 	iec1T1\ss1a1n, age 28 
iàI4 1? ,I Ainrne1am House, 

Afld ri'Oth fIahd 
U 

, 	 r1 

( 



pt 

144 Sayeed Jsmai1age 58 
Sb 	Abdulla PP, Pudarnkakkada House, 
iidid1iLslai1d 

I 
145 AnjathKhan,ge28 

Sb 	Buniyarnin, Ammelarn House, 
Andioth Island 

• 	 146. MbharnrnedIqa1, age.8. 
Slo Na1lakoy.,,1erumpa11y House, 
Androth Island. 

• 	 147. 1óokunni,.ge6 
S/o .qusafz1TIaj i Bappathiyoda House, 
Androth Island 

148 Mohamnd Iasheei, age 38 
Sb 	Kidave A, Mayarnpokkada House, 
A ndioth Island 

149. thakoy,ig.36 
Sb 	Kunnikoya P , Thacheri House, 
Androth. Island. 

150 Nasccrnudheei K S P , age 28 
S'/P. Abdul Khadei T, Karachetta Sarommapura House, 
Andioth Island 

151 Abd1áyQot1, age 41 
Sif 	S'eç1 13uhri M , Kunchali House, 

dibtft I1L 
J  

152 

I 

Liyabdiahman, age 31 
Sb Kunnikoya M P , Chekummada House, 
Andioth 	 ft.44.  

153 Kunhihi, ac 46 
S/a Kadet, Pet umpalli I-louse, 
Andioth Island 

154 Pathuinrnäbi, 	ge 52 
Q/ponnakoya, Kolikkattu Naduvilkam House, 
Andiotl Jland 'l •  

1 	 • 

155 26 
13/0 I-Iarna Koya, Aliyathara House, 
Andioth 1Iand 

S 

- 19  - 



157 

158 

159. 

in 

162. 

164 

1;%I 

167 

I 	
33 

Scethi, ago 69 
Sb Assairiai,Pachana1 House, 
Andioth Island 

Sadakkathulla, age 34 
S/6 Buhai i V K, Chettapokade House, 
Andioth Island 

Bashei, age 40 
S/o Sayeed K, 1unn1iashada House, 

iidioth Island. 

Mohammed Kuiaishi, age 25 
S/p:Sayeed.MhJarhrned, Karakunnel House, 
Aidlro.th:s1and.. 

Snaj, age 47 
S/a KidáveK., Kunnumpura House, 
Androth Island.. 

Mohanmed Rari, age..3 1 
S/a, I H.ainza :K oya K., Pathummapura House, 
Ariçiroth.lslaiid.. 

Zainu1Abd, age 26 
S)o Nà1laoya 1K C ,Palliyat House, 
Andjdtii 1s1nd 

Abdi! Jabbai, age 35 
S/a Kunni Seethi, Makkett House, 
Andioth Island 

Mohaiied, age 54 
S/a Kidavu, Poovadakkattu House, 
Andioth Island 

Attabi, age 57 
D/ 'wcf K P , Thacheri House, 
And1iph IsIEpd 

I3a11e6s ae3' 
U/a 1 Koyanniakoya P , Thachei i House, 
Andioth Island 

Yakoob, age 49 
S/c) Kidavu 1K, Ammelarn House, 
Andioth lslahd 

Ts 
156. 
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. Mohammed Iafee, age 42 

S/a Koyammakpya, Mayampokkada House, 
Androth Island., 

Mullakoya, age 47 
S/a Majeed K:, Lavaiakka1 House, 
Androth Island. 

Pookunhi,agc 46 	.. 
S/ 	 ni'61 a iii House, 
Androth Island. 

Mohammed Kasim, age 46 
S/o Yousaf, Bâppathiyoda House, 
Androth Island. 

Kadeeja,age5,1 
D/o J(idave K. Thacheri House, 
Androlh Island. 

MulIahi.,ge. 
Palathupura House, 

Androtili 

174 Maniooi Au / ' yeed P P , age 25 

S/aM .P.Fathpl 1h, Purathikkatt Puthiyapurarn, 
Androtl Islaiid. 

All Akbar K.age 25 
S/oChcriyal<oya, Kaiinathimada, 
i\ndroih Island,. 

d1amnaJem, age 33 
S/oShaikpya,Iunha1i I-louse, 

i}* 

(By Advbat 	k B Gangesh) 

S 	
Versus 

1 . 	ftc Adrninisrtor 
Admi r istratidn o'f the UT of Lakshadweep 
IKavarathl 682 555 

Depaitmen1 oflgricuiture 
U1'oiLakshabep, Kavarathi 682 555 
rcprçsCntp bDirector. 

1 
DIrcct?o1nhayats 

Applicants 
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• 	IiepaitJent of, lanchayats 
4dpin.istLat1on pf the UT of Lakshadweep 

IcaiaiatF? 82 555 

4. ViI1ae (DWecp) Paichayat 
14ndioth'Is1ânl iepresented by its 
Executive Officer 	 Respondents 

(By Advocate Mi S Radhakrishnan) 

17. 	OA3)2l201. 

• 	1. 	J a fie r, a ge 35 
Sb .  Babujan, Pa nethecetta House 
Amini island. 

2 	Faiooque, age 33 
S/o Khade, Kulandarn House 
Amini island 

3 	Abul1a Koya, age 50 
Sb0 Aitkoya,Malika House 
Aiiini ilaid. 

4. 	NIakoàe4O 
S/o Abiu:1la.Koya, 'Puthoya Kanniyarn House 
Amini Island 

5 	Ali M1omrned, age 47 
.Kombam House 

.1 
• 	 Ami.bi'tslahth. 

I 	....:..., 
6 	Shai afudheen, age 36 

/,o Kidave, I(otechetta House 
Amni sland 

7. 	JabbarP.Cage36 
Sb: Cheriy:a Koya, Purakkachetta House 
Amini island 

8 	Yousal, ae 36 
Sb lade, Beliyachadachatta House 
/ninj s1.and 

L 

I 	 ' 1 

9 	Muygb 33 
Sb Sa'eed Sheikoya, Marnpui am House 
Anini Island 	 Applicants 

(By Advoate Mr B Gangesh) (  



fe- 

O 
Veisus 

The Administiatoi 
Admi nisti ation of the UT of Lakshadweep 
Ka\'alathl-682 555 0 1. 

2 	Duectot ofPanchayats 
Depaitment of Panchayats 
Adrniniti ation of the UT of Lakshadweep 
Kavarathi-682 555 

District Panchayat 
Amini represented by its 
E'.xecutive Officer. 

\'iIIagc. (Dweep) Panchayat 
Amini Island represented by its 
l:xecutive Officer. 	 Respondents 

Associates) (By A.vpcaie:Mr.S.Iadhakrishnan/M/s Sheriff 

18 	0A303/2013 

\bbobkér. P, age 41 
JKiihikunhi,Pa11am House 

Kavaiathi Island 

45 
/oSaeecakákada I-louse 

Iavaiathi Islani 

3 	Mohaned Shafl M , age 34 
Sb -lamzath,M, Malika House 
1a'aiathi 0and 

4 	i\hdtil Nazei A P , age 43 
/o Cheiiyakoya K, Aynipuia House 

Kàvarathi Islàid. 

5. 	Yacob i.P. age 41 
to JKidave U.J 1  Kuttipapepura House 

Kl\'aI iihi Island 

6 	Alikoya K, ag31 
S/a I3ahP1 , K'1iyam House 
1<avai athiIs1ad 

l it 

I.  

II 
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7 	Mujecb Rehrnan U P , age 34 
S /o Alikoya C K , Uthampokakada House 

KavaiatF Island 

8 	haigakdyaVPn ge43 
V. Ukkas, Vadakki1apufa House 

Kaviathi Island 	I  

9 	Mujeeb Rehman B, age 30 
S/.o Fhangako'a, Birekal House 
Kavaiathi Island 

10. 	S ajitha P., age 32 
D/o Ali Aradam, PoOvinoda House 
Kavarathi Island. 

II 	Basheci P 1, age 44 
Sb Mohammed Pallipura, Puthiya 111am 1-louse 
Kavaiathi Island 

12 	Abdul Raleek K, age 44 
Sb Ahmed Katlimmada, Kadapurathaba House 
Tavaiathi Island 

U. Salccm A. P , a ge 34 
Sb Mohammed C P , Athampapeputa 1-louse 
Kavai athi Island 

14. Mohammed -1ussain P A , age 29 
Sb KhalidHaji K?, Puthiya Alikorn I-louse 
K,avatathi Island 

15 Shhand, 	35 
Sb IlamLa, Thi.iinikad House 
Kavaiathi lsl4nd 

16 	Anwat A P , ag 39 
Sb Mmhu, Aynepuia 
J<avaiathi Island 

17 	Baheei S , ag5 
Sb I Iamzth A I , Safiybiyoda 
Kavaiathi Island 

18 	1Jkkagd4 
Sb AbdobaRe Melillarn 

vai athi I s l a il dV 

... 



ITI 

21 

22 

23 

24 

25 

26. 

27 

29 

ill 

• 	... 	 38 

Hamzath, age 27 
/o 	man l-iaji, Aynepura 

Kavaiath Island 
I:. 

Mujeeb Rehrnan, agd38 
Sb I IarnLath A I , Safiyabiyoda 
Kavaiathi Island 

Manikfan K,P.,:age 30. 
S/o Abdulia A, 'Kuttitapepura 
Agatli ISland. 

1Iiday.athu1aS.W., age:36 
Sb H m azath B K, Subaida Manzil 
Kavaiathi Island 

Ansai P P , age 31 
S/o Cheiiya Koya K P , Pakichipuia 
1varaThi1 s1ah,d. 
J. 

Suliman 1'j.,;ge 38 
S/C) KiciaveU.1.., Kuttipappepura 
JKavai athi Island 

Yacob:C:P' age 40.. 
S/o Yousuf P , Puleenakeel House 
Kavarathi Island 

I 

Nizamuddm 	age 34 
Sb Zakài iahy Koch ipura House 
Kavaiathi Island 

Salccm V , ac 9 
Sbo I Ianizth \'1oda House 
Kav.iathi Island 

Attakoya,ag, 41 
S/C) AboohackeiM 1, Bit ekal House 
Kavaiathi Island 

NauhP1V ge 30 
5/0 KaniM C, Palliveedu House 
Kavaiatli s1an' 

4ohamrnd Iqubal K K , age 31 
Sb Kasmi P V • 'Kunnarnkalam House 
Kavat athi Island 

al 
S 

• 	 .... •.•I' 



- 	
.3-S 

	

S 1 	Ashik1iCP,ge30 
Chendipapada House 

Kavaiathi Island 

32 Mohammed Rafi P , age 38 
S/a Chenya Koya Palli6h 1ain, Pulipinnakad House 
Kavaiathi Island 
........................................ 

	

33 	Poakoya P P , age 48 
S/a Babujan M , Puthiyauia House 
Kiltan lslahd 

Hussainali..:1.' age .3.3 
Muhammd C., Kuttithayapura House 

Kàvarathi Island. 

SlaimanM.,age37 
/o .1--lanza .th M, Maidanoda HoUse 

Kavarathi Island. 

	

36 	KajallussainC, age 37 
Sb Aharnned Khân T.P., Chungam House 
Kv.aràthi fslnl. 

37.4ujebehrnanTK ,age38 
S/a Fhiii[ikad House 
Kavaiathi Island 

38 Mohammed Shafi K P , age 32 
S/U $1a.d.P6oA;;. Kakachiyapura House 
Kavaiathi Island 

	

39 	Mohaniiicd Rfi B , age 33 
/o Attakiclave r P , Beeianthoda House 

Kavatathi island 

	

40 	Rathek,ag 3 
S/a N1U1U1  P..ileenkee1 House 

4 	p 

Ia'aatkn Islard 

	

41 	UmmeJ( P , 1age 37 
S/a Udàifa C P'Thekila 111am 
Kavataihi Island 

	

42 	I'Aahammcd Rafeek, a g e 37 
/c Aflai 1< P , 1okarachiyapura House 

Kavaiat1i 	 ai.  



I 	
I! 

LU 

43 Mohammed 	ge 31 
Sb Kidave KP, Baiakaioda House 
Kavaiahi Islipd 

44 	Jle.el P , cige 43 
Sb Att,ai e1oda, Povainmada House 
Kavaiallii Island 	H 

I 	 'I 

45 	DJhath ac 33 
Sb Mohammed "1 , Amanat!iakepuia House 
Kavarathi Island. 

46. Sharäiudheen age 24 
Sho1Aii A., Poo\hdda House 
Kaiai Islnd 

(By Advocate: Mr.KftGangesh) 

H 	Versus 

thc Admiistiâtoi 
Admitition of the UT of Lakshadweep 
lKiv'aiathi-682 555 

2 	Dcpitmei fAgiicultuie 
;.UTofLa1shädk\'eep 

represented by 
Its 1 i cowl 

3 	Duectoi of Pchayats 
Dcpai tment df PanchayatsI ~ t 

Adm1nistr4uon of the UT of Lakshadweep, 
Kavaiathi - 68:2 

4 	Distiiot Pchayat 
Thvaiathi icishtcd by its 

5 	Village (Dwdc) Panchayat 
Kava th iai lsländ ieptesented by its 
Executive Offiei 

(By Ad\ocate Mi S Radhaki ishnan) 

19 	QA 319/2 C) 13 

IlL 

P 	aSherI, age 34 
11athUrneectta House 

•: 	

:1; 	'aii'; 	
I 

Applicants 

Respondents 



5. 	K.K.ftaak, age 27 
/.o.. KhaderkOy, Kunniyatamkakkada I-louse 

Amini Island 

6 	PAshraf,age3 
Sb Aha med, Pallarn House 
Amini Island 

7 	K C Moosa, age 44 
S/a Anakoya, Keelacheiy House 
Ainini Island 

B.Kasiikoya; ae 42 
S/a Cheriyakoya, Balapp House 
Amini Island. 

atj<o'a, age 41 
Sb Iarpsakoya, Chnrnthabelli House 
Ami'I fsIant. 

Ulee, m" M 'age 33 
Sb Abdu Ilakoya, Madam House 
AHnilsland. 

Pookunhi 
S/a i'.C.Yusaf, Noormahal House 
Amini Llaiid: 	 Applicants 

(By Aocâ:r.lt.B.Gangesh) 

Versus 
4) 

Illinistatot 
Aiinisütoñ bf the UT of Lakshadweep 
Kavarathi-682 .555. 



7- 

2 	Diiecoi ol Panchayats 
P)epai trnerit 9f Panchayats 
AdrnirnstiatiOn of the UT of Lakshadweep, 
Kavai athi-682, 555 

3 	I)iiectoi of Education 
[)iicctoialc of Educatior 
Adm inisti ation of the U'T of Lakshadweep 
Kavaiathi-682 555 

4. 	\/111ag .(Dwep) Panhat 
Amini 1sIand represented by its 
1:xecuuveOtficer. 

fl 

Re s p0 n dents 

(By Advocate Mi S Ridhakushnan) 

20. 	O.A N1 6. 325/2013 

fLohanmed Abdul Razak 
516. U.K. NàllmKoya 
Attalada Rouse 
,idrottsls!and. 

K:..Moosa. 
Kax1dilam I louse 

.; 

3 	llamLatKoya 13 
S/o. , i\bdul Khadei 
Bii iyammada I louse 
AidrOt 1s!ätd 

(By Ad.vcte M i.% K.I. angesh) 

ve: l*sus 

1. 	Th AdministiatOr, 
Admin isti at ion of' the Union Tet i iloiy 
Of L cikthadwecp Kavaiathi —682 555 

2 	The d ecoi (evices) 
Adiinisi aticn'of the Union Tei ritoiy 
ç Lkshad4.ep (Secietai iat), 
Kvaiatti - 682 555 

. 	f)epartment cf.Envioi .nrnent of Forests 
Unibn Ieritdryoftakshadweep, 
KaVaraiiii H 682 555. 

Applicants 

Respond en 1. s 



SavadT.K.,age4O 
Sb Mohammed A.P., Thirinikkadu 
Kavarathi Island, 

AboobackerP,P, ae 43 
Sb Hamzath K.P., Pall ipura 
Kavarathi island. 

Aboobacker P.K.., age 34 
Sb Fathahtjlla, Puleenakeel 
Kavarathi Island. 

4; 	Jehangeer ASP., age 32 
S/o Hameed, Aliapura 
IKavarathi lskiid, 

5. 	Slajahàn 13.ag c 35 
Sio iK:i . cl ; ye, ladayi 
Kayathi Island. 

(By Advodaitè: Mr.l<.B.Gangesh) 

VerSUS 

I. 	The Alministrator 
Administration of the UT of Lakshadweep 
Karathi-682 555. 

2. 	Drcctor of P?nchayats 
Dcprient of Fanchayats 

tti aton of the UT of Lakshadweep, 
555: 

: 

3 	Dcpimeift of Science & Technology 
IUii&iTèriit'oI'' of Lakshadweep 
Kavarathi 2682555 
rcpresentc.d by its Director 

Applicants 

4 	Village (Dwccp) Panchayat 
Kavai ath i I l and i cpt esented by its 
I \ccutivc 011icci 	 Respondents 

(By Advocate Mi S Radhaki ishnan) 



22. 0A327120!3 

I. 	1aroo1K 	ge O 
Sb K Linhl ko3, Pu!ippinakkad, 
Kavai:atbi JsIard. 

2. 	UmmeiFrQk age 8 
S/b 	karthoIapura, 
Kavuathi Island. 

(By Advocate: Mr. K. B.Gangesh) 

Versus 

1. 	The Administrator 
•Administraton of the UT of Lakshadweep 
Kavarathi-682 555. 

2 Dirm6l, bf laiichayats 
Depm ilcn 	ft o Panchaycits 
Administi atin of the U] of Lakshadweep, 
K1 vai athi-82 555 

3 	Dcpai tmeni. of I nyu onmcnt & Foi ests 
Union Territoiy of Lakhadweep 
IKa\'arathi-681 555 

4. 	\/illage (l)w .ep) Panchayat 
Ka\arathi islatid represented by its 
Ixecutivc Officer. 

(By Ad\(ocae: Mr. Sadbakrishnan) 

23. èA38/t)13 
0.1,30 

Siluil1 	age 34 
Sb Mohamood 1-Jaji, Chendipura, 
l.avarLithi: 

SanuI l-IameedP.P., age 39 
S/u i\ttai K.P., Pokara Chepura I-louse, 
Ic a v a rath 

4ohammel K.P., age 35 
Sb Ilauiath;I3,P., Karutholapua House, 
Kavthi. 

4 	Abd1 KP age 41 
So Mhaae.d, Pa11auu House, 

Aplicants 

Respond e its 



• 	
H 1+5 

1,.. ì v ii athi 

34 
/o N ihribd P , Pap5adam House, 

1'c'athi 	 Applicants 

(By Advocate Ii 1 13 Galigesh) 

Versus 

I. 	The Administraor 
• .Adiiiinistration bf the UT of Lakshadweep 
Ka\'arathi-682 555, 

2. 	Direcor of 1ahchayats 
Department P1 Panchayats 
Administi ai.ion of the UT of Lakshadweep, 
i; i thi6 $2 s 5. 

3 	DiRctoi of Fducation 
'.Eiièètorate ó:f!ducation, 
AdministrätiOn of the Union Territory 
of !.a1<hadwee, Kavrathi-682 555 

4. 	YiIl.ge (Dvc1Panchayat 
JKavarath.i Js!ai I represented by its 
Lxccuu\'e Oflcei 	 Respondents 

(By Advocate Mi S Radhaki ishnan) 

j 	II 	 H I 

24 	(329I 2013  

	

• ,: 	 ,•' 	 • 	 .......•:., 

ii 	 I I I  

Th.hua Beum MM , age 38, 
WIo Raum Razeed, Madeena ManLil, Kiltan 
Supci visoi a011 f\vlsting Centi c Kiltan 
Dsii ict Panchayat, Kiltan 

2 	Shahul I-Hmeed P K , age 50, 
5/0 Sayd Koya P S , l hottathakkaia 

c Kecpei Curn Clei 1< 
C onr I 'isting Centie Kiltan 
1)it ic t Pancliayat, lKi Itan 

3 	F K N,aernudhcen, age 33, 
Sb S,ayd Abdi11a Koya, 
K6ndam1w1ain, Kiltan 
1 e1pci , Con' Fwisting Cenu e Kiltan 
Disu ici. Panchayal., Kiltan 	 Applicants 

• 	 . 	 . 



I 	 S 
(By Advoatc Nh P V Mohanan) 

Veisus 

I hc AdminisuaLol 
Adminisu ation of the U] of Lakshadweep 
lKavaiathi-682 555 

2 	Dii cLtoI ot Pmnchayats 
l)cpcii tment of Panchayats 
Adhipitrii of the UT of Lakshadweep, 
Kavarathi-682 55. 

[he Chie [Executive Officer 
District Panchayat Unit 
K t n. U ni on eruitory 
01' Lakshadweep-682 557 	 Respondents 

(By Adyocate: Mu.S.Radhakrishnan) 

25. 	6A331/2013.. . 

1 lussain K C , ae 34 ZD 

Sb Sayecd Moh ammad A. M.  
Kattiyamchatta (11ouse), Agatti island 
Ul0ii.akShadWee 
\'Vorking as. csqa1 labourer in the Department of 
Science & I cchnology, Agatti, Lakshadwccp 

2. 	Iiydei P 
S/o Sayeed ; Bishiri 1-laji U. 
PoLL 'ithappada (House), Agatti Island 
U 1 oIl. akshadwccp 
\Voi I ing as casual laboui ci in the Depai tnicnt of 

c1L ncL . technology, Agalti, Lakshadwccp 

3 	Al' Akbai 	3 age 39 
/0 Rana (I l 

Kunnabiyqda 1-Ihuse, Chetlat Island 
J 1 of I akshadweep 
\\'oil\lng as csdal I ou*rer in the Depaitmcnt of 
cicricc & technology, Agatti, Lakshadwecp 

4 	Nzmal Bai kth K , age 27 
5/0 'cedikoya 4 
K.ui i)'athiyoda I-Iouse), Chetlat Island 

1 o1Lákshade'ep 
\Vpiirg $ casuat I., 
	irer in the Depaiimcnt of 

Science & TccnoIbgy, 



S 
Chetiat, [akshadweep 

(By Advoce 	isno Iui 

4'7 

App! icants 

e, Sr. & Ms.Daisy I.Danie!) 

• 'ç 
I 	 \"eisus 

The Adimnistiatoi 
UT of Lakshadeep, Kavarathi-682 555 

Chairperson 
Vi!1ge (t)wp) Panch'at, Agatti-682 557. 

Chairperson 
village (Dwcó3) Panchayath, Chetlat Island-682 554. 

	

4, 	The Junior. Scientific Officer 
Deaitment df Science & Technology 
Chetlat-682 554 

	

5 	The JunioiScientific Officei 
[cpaitrnent of cience & Technology 
Agatti-682 57,. 

	

6. 	Director of Panchayath 
[3epment dfPanchayath 
Kavarathi-682 555. 

(By Advocate Mi S Radhakiishnan for kl,4,5 & 6) 

26 0A333/2O13 

	

1 	S P Haiiis 
Sb Iyakunhi 
Sailarnvapuia, Kiltan 
Likshadweep" 

	

2. 	KAhar 
a)Sad Buhari 

Kui iy athi vodu ,Kt Itan 

	

3 	A 'P Ahathd 	
C 

Sb o Kunhikoy 
Aiiina.iia, Ji1 ltan 
'C 

' 

(By Advçcat Mi M R Haiiiaj) 

I 	 Veisus 

Respondents 

Applicants 



4 9A. -, !j4 

Admuittatj 
Unioni 	fLakshadweep 
Ka\'aiat.tI 

2 	I)iiectoi of Panchayats 
Union 1-  cii itoiy of Lakshadweep 
Kavai atti 

J. 	Sub-Divisional Offlcei 
Kiltan Island, Union Teintoiy of Lakshadweep 
K 	l .iab.. 	•.;'.. 	 . 	 ...... 

4. 	Director, 
Seryicqs, 
UI of Lakshadwecp, Kavaiatti 	 Respondents 

(By Advobat&: Mr.:Râdhakrishnan) 

27. 	O44I2013 . . 	. 

I. 	Kassi.m A 
S/o.AttIkhya PP 
A I iyathara House; Andrott 

2. 	alaliddin N 
/o Attakoya N P 

Nengummada House, Andiott 

3 	Mohammed F-Iassan C E 
S/o:KdiihikoyaSyP . 
IdaykkaI;l-ouse, Andrott. 

Möhâmmed jaTeek .C.K 
S/o.KoyaK.0 
Cheriy.a K.äkkanal House, Androti 

Mohammed..Kamaluddin M.K 
S/q:ShThab.'Id:din Pookoya Thangal 
J\'la)'aikakkada I louse, Andi Ott 

6 	I\4hammed Bashcei C 
S/b Pookoya 
I daykkaI I 	 A louse, 	ndrott 

7 	Nooi ul I-Iassan A 
SIoNalIay•akbya.U.K 
Aucilada I louse, Andiolt 

I 



• 	•: 	 . 

Mut shida Begum C N 
D/o I ate Shnsuddin Thanga! 
Chemayath 1'a1akath, Andi Ott 

•. 	•. 	. 	'• 	. 	
7. 

Advocate Mi I< 3 Gangesh) 

v1 C1SUS 

I he Administiawi 
Administi ation of the Union Territoi y 
olLakshadweep, Kavaiatti —682 555 

Director ofPaicayats 
Depatment f}a.nchayats 
Administiatiori of the Union Teiiitoiy 
of Lakshadweep, Kaaiatti - 682 555 

3. 

 

))Cpaitn.-ien1 of Eiecti'iciy 
Union icr.ritQr' of Lakshadweep 
1Ka'.arathi- 682: .555 

4. 	Vii !ag (Dçep,Panchyat 
Andi ott I siai ipi esented by its 

xCCUtiVC Ofuicei - 682 552 

(By Advoatc Mi S Radhaki ishnan) 

28 	OA 345/2013 

A'shomna !.G 
D/o llamsa, Eiiächètta I-louse, Agathi 

1:3ceiathumia.V 
D!o K smi Koya, Puthanveed House, Agathi 

3 	KadecjaP K 
F)/c) Koya J LciSctn, Punakad I louse, Agathi 

4 	Abdul MujhahfM K 
/o Attakoya, Mayarnkikada House, Agathi 

5. 	Abdu1.Shuk6d1 
S/o1ate 
Meiailiam I louse, Agathi 

6. 	Hidayah ulia IV! K 

Sb Aboobackci Koya V K 
N4dkkdShli\cikdCja I -louse, Agathi 

7 	y1anooi i 

(By 

7 

App1 i ca nts 

R es po iid en ts 



8 

Nazei'K 
S/o.Kidavc 
K.unni kath iyapada 1-louse, Agathi 

ShovkathaIi. M 
S/p.Ummer B 

MaKayachbda House, Agathi 

Saed M6haft"iñed 1 
S/o.Po6kOyaB 
1<eptt }louse, Agathi 

NaseFP 
S/o.Muthalif K 
Paihada 1-louse, Agathi 

Aboobackcr N.M 
S/o.Abdul 'Rahman F 

ifei Manzil, Agathi 

AbdLII SIFP 
sIchpia Koya C.P 
1 hkputhiya 111am Agathi 

16 	AIkdy 
S/b,Mohamncd Koya 
KaRkala House, Agathi 

AzharC 
S/p.Mohanined Koya T.P 
(.hallakkad 1-160se, Agathi 

Abod6ckèr I 
SIp..S1y,d.lcQya T.P 
Kai ci'thakapad I louse, Agathi 

SàvadK 
S/o.Laic 1afiñad Hji K 



Kulaliiiodci I lotse, Agathi 

20 Sad MOhanmcd 
S/u Abdu1Ia P 
N4aiiyaihoda 	louse, Agathi 

 ivluhammed Koya B 
S/o Koya 
Biythabiyoda:HouSC, Agathi 

 Naicesa M.K 
D/o.Abdul.la,Koya K 
1'v1o6hamka1<ada 1-Ibuse, Agathi 

233 . Koya P 
S/oKQ).4; 
Ponchnoda I louse Agathi 

 Kamikoya KI 
S/o.A:bboback.er:Koya 
iKarnculrna1mi'odcl Puihiya 111am Agathi 

 Abbbbaci 

lippauhoda 1-lOuse, Agathi 

26 Badaiudhecn'V 
S/o Koyash 
Vu1da Manzil Agathi 

27 
.1I 

Kan 	iu 	iia 	P 
S n?med 

Bapathi'oda Iouse, Agathi 

28. I: 
IY/o.AitakQy. 
N4ai i iymI Sc\'iyocIa I-louse, Agathi 

29 iafIei A. P 
So Sayed I3uhati 1 P 
A1i)apappada I louse Agathi 

30 i1d1pn M P 

4arrUuia11 	1-louse, Agathi 

31 Sa1ikP 
SJo, Mtnhukoya K 

hei jyapappada 1 louse, Agathi 

H' 



& K I 
Sb I lamsa CK 
Kadapw athu '111am, Agathi 

Sanie 
Sb ..M aj ced I° •• 

fvlunthii Hhop (I 1), Agathi 

	

34 	aycd Mohammed E 
S/o.IKallid P 
EllaHouse, Athi 

Naseer l'.P 
Sbo.1v1utha1ii 
Thékku Puthiya I 11am, Agathi 

Ubaid U 
Sbo.l-lamza U 
Ummmerodaçhefla 1-louse, Agath i 

Syed ;Mohmed K:T 
S/o.AbooSi1aF 
IKalanth ii.hiyodi 1-louse, Agathi 

3$ Mahamood P P 
/o Sayeci Mohammed 

Puthiyapand'cu am 1 louse, Agathi 

Abdii1aB, 
S./b.:Fathahu11a 
Biyàshàbi'oda House, Agathi 

1 lajaromma LP. 
1)i'.0./\L2c:id0Ya P.0 
1 hck1u Puth i'ai I lam, Agathi 

	

41 	J&cia Y K 
I)bo Khalid1  I3 
I hu iiIka -[ousc, Agathi 

\slaI' B 
/id AI;i K; 

13 i ashibiyoda 1-louse, Agathi 

NOI ri'ambiB 
D/o..Uiiimep:C.: 
l3athathoda I louse, Agathi 

[] 



6-3 

•44. Rohna 

Showkäffiali 
Sb Late Attakoya 
Sailaniyoda House, Agathi 

Nisamudhe.V.K 
Sbo.11amza CK (Late) 
\/ adak Keel i 111am, Agiht 

Cheiya Koya AK 
Sio,lKpya P 
A11iK Uin nrnada 1-louse 
A 

4dharnmed /1i C.P 
Sto.KasñiiI(qya A 

1lháIakap96, 1-louse, Agathi 

SI. 	SayedMohaitnmed K 
S/b.YousafA 
Kunnumpui am 1 louse, Agathi 	 Applicants 

(By Advocue Mi K 13 Gangesh) 

\1ersus 

l: dmistritor 
Adipinistratiqn of the Union Territory 
di Lakshadwdep, 	Kävaratti - 682 555 

Depaftipeih iAgriculture 
Liii ion Territory of Lakshadweep, Kavarath i 
J.eprèsentcçlbyits Director —682 555 

3 	Dn ectoi ol Panchayats 
Dartmçrt df Jancliayats 
2.\dninisfrtion qf the Uhion Territory 
di Lakdd'ecpKvaratti - 682 555 



S.. 

S 
4. V iMage ([)yep)Panchayat 

Agatbi 1slaid::tdfres.ented by its 
Lxecutiyc Offidr 	682554 Respondents 

(By Advocate 'MS Idhaknshnan) 

29. OA346/2013 

I. Ummer Farook Shah 
Sb. Aboosala 
Malikakal 1-louse, Arninii 

 P.A Sayedal 
/o.11aiiizakdyi' 

Puth i.ya Asharoda House, Amini 

 Ràhm ath 13e 	aii 
1)10 Ahamd, 	Malikakal House, Arnini 

 Aharnedkoya 
S(o.Koyakidavu, Surambi House, Arnini 

 Vliyahi P.0 
l)/o.Anthukoya, Pal I iyachetta House, Amini 

 Bëebi M.P 	. 

D/0:11m °sa, f/1aI I ipura 1-louse, Kavaratti 

7. a. 
tkoVadakki lapura, 

Kavaratti 	
. Applicants 

(By Advocate: Mr.K.B Gangeh) 

\crsus 

 The Adminisrator 
dminisiiation olthe Union Territory 

p1 Lakshadwecp, Kavatatti - 682 555 

 1ire'tot p1 J?anchayats 

bfhe t.Jn ion Territory 
o:t1.khadeep, Kavaratti —682 555 



F!f; 

tclweep 
Director of Education —682 555 

yat 
Arnini Is1nd rpresente1 by its 
Fxutive Officer - 682,553 

5 	V11age (Dweep) Panchayat 
Kavaratti Island tepesented by its 
Executiye Otficei —682 555 

(By Advoct MiS kadhakrishnan) 

30 	Ok347I2O1' 1  
I II 

uhaiabi P. 
DIo JKunhikunhi 
P.al!ichrn. 1ldse, Kavaratti Island 

2 	Mahainooi M 1 
1)10Hamzath 
Molakepuia house, Kavaratti Island 

. 	.. 
I 	LI 

3 	bi 	P 

Uflikaraphi a 1avaatti Island 
I (I 

4 	Krnina p V J 
Dio Mana 
Puthiyaveedi, Kavaratti Island 

5 	SaiornrnaKP 
1)io Ibiahimkuty 
keelaIoch ictiyapurarn 
Kvaratti IsIaid 

6 

X11 tttL1tt Island 
I i 

7 	BbiA, 	1' 
b/d çhei iakoya 
'\iappada House, Kavaratti Island 

8 	Beebi Aynepura 
Abdurahiman 

\ynepui a 1 louse, Kavaratti Island 

II. 	l 

jig 
3 

IJ 

4 	/i11age (D 

Respondents 



TI 	1I 

/ 
W. 

' 
I 	

i 

	 S 
RaI'nth 	gui'i B 
D/oA1i 
I1iya1 1 1 IouscJ Ka'ar4ti Island 

'Sadihath V. M 
DIo Valiya Abd1urahirnan 
\/adakkumelachadam, Kavaratti Island 

Rhiyarnbec I P 
DYo Aharnrnçd K P 
FIottàthapui a, Kavaratti Island 

12 
	

Befathurnrna B 
D/.Abddha•cker: 
BeerarhthddKavaratti Island 

Rähthth Beegum P.P 
I)I6.Attal K.I. 
Pochai achepui a, Kavai atti Island 

I/Iaijanath 

1?(o Muthu Aynapura 
Kuthppappcpuia, Kavai atti Island 

(By AdvOct14rr K B Gangesh) 
I I 

\esus 

I 	The Administratot 
Adrninisti atidn of the Union Territory 
ofLakshadwcp, Kavaratti —682 555 

2 	Diicctoi (Seivices) 
Adrninistraon of the Union Territory 
of Lakshadw4ep (Sect etariat) 
Ka41aLti4r- 6555 

3 	Di 1iebtQi ôflbdustiies 
Uiion I cii itoiy of Lakshadweep 
Kavatathi represented by the 
Duectoi of lndustiies 

(By Advocate Mi S Radhaki ishnan) 

Applicants 

Respondents 



3. 	Anwar Hussair 
I)Io.Essa 
Kottapura I-louse, Amihi, 

4 	Sajitha Beegrn 
7(:S'eed Abdu ha Kya 
I3eli House, Arnini 

Hanedathbi .: 
0/o.Sh4ikoya 
Monakkallachetta House, Amini 

Rassainar 
S/o.M ohamned 
Alimmcchett House, Amini 

}.Casar.  

Kuh4vadachetta House, Amini 	 Applicants 

(ByAdvdcate Mr B Gangesh) 

Versus 

I . 	The Administrator 
Administration olthe Union Territory. 
of Lakhaweep, Kavaratti - 682 555 

ii:éctorofPàricbayats 

'?'c pJT,Pnchayats 
A4rninitrattbn of the Union Territory 

Lkiadv'çep 
KarathT62 555 

'ãtnnt àfEèlucation 
J Ili o 11 TerritOry of Iak$hadweep 

Kavarathi represented by 
I)irector of Education 682 555 



&I 	
I 

1.1 	
1 	

rIrl1i fie 

Aini Ila ntd by its 

II 	
I 	

I1 

(By Advoate Mr Sadhakrshian) 

32 0A35012013 

Mohammed }{asan 
SbO.Abdu Kadr 
Mohapuiakkad House, Andrott 

2 	Abdu! Hassn 
Sbo..Attäkoya 
Kathatt Hous, Andrott 

ayed.Moha'Thed 
Sbo.Aboosala:. 
Karchetta HoUe., Andrott 

MoharnmedFIUssain 
.S/o.Mohammeci S 

Iappathiyodii House, Andrott 

5 	ijuddeen 
SILoyarha I.oya 

eTkkaciar4oue, Andrott 
I 

1 * .... 
(By A 	

' 
cat. 	Gangesh) 

I 	Versus 

1he Adrninisçator 
Administi at ion of the Union Territory 
of LakshaçIwee, Kavaratti - 682 555 

2 	Director oIPanchayats 
J)epahr.ent o Panchayats 

of the Union Terntory 

p 

[1 

Respondents 

Applicants 

3 	District Panclyai 
Kavaratti reprened by its Chief Executive Officer-682 555 

4. 	Vi 1lag (Dèç,p)Pác.hyat 
Andiott Island represented by its 
Lxecutive Qffioei - 682 554 	 Respondents 

(By Advocate Mi S adhakrtshnan) 

- 	 . S 	 S  j 	
•S.. 



	

I 	1 

33. 0A351/2013  

Mohammed Hussain 
S/o.lndheen J(.0 	; .•.1 
Bilutheth House, Androl 

2 	aIahudheen 
I 

Sb Muthukoya 
Kunthathalam House, Andrott 

Flassan 
Sbo.Attakoya 
Kunjanattichettà, Andrott 

Yousaf 
Sbo.Pookoya 
Puthiya Eddi,yâkkal House, Amini. 	 Applicants 

(By AdvO(catë MrJK.B Gañgesh) 

Versus 

reAdminitrtor 	I  
Administrâticn of the Union Terntory 
&'Lakshadweep, Vavaratti - 682 555 

2. 	Diectbr of Pànchayats 
Iepartrnen1 of Panchay'ats 
AdministratlQn of the Union Territory 
6, Lakshadwcep 
!4varatti - 682 555 

3 	liartment of Women & Child Development 
I evi dory of Lakshadweep 

Representpd ly its Director 682 555 

4 	Village (Dwee) Panchayat 
tt Island represented by its 

Execótive Officer 682 554 

5. 	Yillagé (Dweep) Pancljiayat 
Arnini I 1sland iepiesenved by its 
i;ecutivd Offlcer - 682 553 	 Respondents 

(By Adyôcatery1 S'Tadhakrishnan) 

34. 
II 	.'I. 	... 

I, 



• 	,!... 

2. 

•lNee!atflpuraIipuse, ncirott 

Mansoor All: •. 
S/oMuthukoyà 	I  
Pentarnvelipura House: Andrott 

MOhammed Fisal 
S/o.Siddeequë. 	0 

Makkct l-IouseAndrott. 

(By Advocté. Mid Gangeh) 

H Versus •  
0 	 : •' 	 ....• 

'he Adrnhiisttator 
Adin i i strati on of the Union Territory 
of Lakhadveep, Kavaratti - 682 555 

P..epqrunei1 dfAnimal  Husbandry 
Union l en itory of Lakshadweep, Kavarathi 
Represented by its Oirector — 682 555 

•! 	• 
 j . 

entPf Párichayats 
Adthinistrtin of the Jnion Terntory 

La.kshadWé. •0 

Kava!áthi — 682 .555 

yillagë (Dwëep) Panchayat 
\n.drot. I s1and.i:éprsented  by its 
ExcutivePffler -682 554 

(By Advoëat: MIr.  Sâdkrhnan) 

35. 	OA3/0i1H.i I: 

0 

I 	NI1keMi t 
Ii 

âIthka1k ak Hou se, Agatti 
0 

Applicants 

Respondents 

H • 	•. 	• 	H 	 • 	 • 



2 K MSluLiooi 
Sb CuIØ&od Mohaniiied 
KeeI?Muipur 	tioegatti 

3 1PAhiad 
Sb M Yousuf 
fhekkputhiya Veedu, Agatti 

 KP.l-1ôiakb 	.. 
S/o.Aboob•acker 	: 

Kam1iialni•yoda Puthiya 111am House, Agatti. 

 K.Showkathali 	. 

S/o.Sydublkh:ari 	. 

Kondinoda 1-IQuse, Agatti 

6 B Sharafudheen t  
Sb 	Ummer Ella 
I3eeyakuttiyqda House, Agatti 

;K.MohähiidMükthár 
S/.A:bdulla .oya 
Vadakk Kunninarnel House, Agatti 

kbd 

Applicants 

1 
(By 	 B Gangesh) 

Veisus 

Jhe dmnitiator 
Admrnstrauon of the Union Terntory 
of I. akshadwep, Kavaratti - 682 555 

2 	Depaitrnert 6fitirnal Husbandry 
Rnlon 7Feuitoiy. of Lakshadweep, Kavarathi 
Reprqsented iy' its Dii ector - 682 555 

3 	eci of Pnchayats 
I)parixir1t f Pnchayats 
Adnis&tin'of the Upion Territory 
of Lakshddwep 
Ka\'aratu - 682 555 

4 	Village (I)weeç Panchyat 
Agatti Islandrepresentd by its 
Executive Offki - 682 553 	 Respondents 



S 
By Adocate Mi S RdhkiisJnan) 

36 OAN 354/2d13 

Suharabi, U/o Thai IKya 
Kakkanal House, 
Andion 

(By Advocate Mi 'K B Gangeh) 

Versus 

' he Administratot, 
Administi ation of the Union Terntory 
of Lkhad\4'eé,Kavarthi - 682 555. 

2. 	The .Difctor:'(.Services) 
Administration of the Union Terntory 
oI l:;akshadwp (Secretariat), 

P. 

Kavarani - 682 '555 

3 	I)cpartmer\t çf Agriculture 
Laks1iadweep, 

Kavafathi - 68 -2'i 555 
Rertôd:b' itS DirediOr. 

(By Advocate Mi S Radhakrishnan) 

37 OA 355/2013 

Muthükoya 
S/a Shaikoya 
Kakkana! I Iouse Andiott 

2 	
Pt 

/o1Asinai 	' 

'Nuinad Huse, Adrott 

(By AdvqLate N1i K3 Cangesh) 

Versus 

1 	1 he Aclrnirustraor 
Administiation plthe Union Territory 
of Lakhadweep, Kavaratti - 682 555 

I' 

Applicant 

Respondents 

Applicants 



S., 
2. 	I)irecor oflaha)/ats 

Departhierif of Paha)/s 
Administration of the Utuon Territory 
oILakshadweep 
Kaviatti - 682 555 

3 	DitectorolPort, Shippirig& Aviation 
Union 1 en Ito! ' of Lakshadweep, Kavarathi-682 555 

4. 	Village (Dweep) Parichayat 
Andrott Islandrepresented by its 
Executive Officer —682 554 

(By Ad.\(Qcatc: Mr.S Radhakrishnan) 

Respondents 

38., 0A356/2() 1 

1. 	l-Iajai:o..mmabi 
D/o.KoyaKdayeM 

Kalpeni 

2. 	M.KCheri•)'kya 
S/&Mohabiid;Koya Haji 
M.al'mikkakada House, Kalpeni 

(By Advocate: MrK;B Gangesh) 

• 	Versus 

1 	I he Administi ator 
Adrnwisuatidn of the Union Territory 
p,La1shadweep, Kvaatti —682 555 

2 
epàtrhent 1 'Panchayats 

Adi+i'rnstation of the Union Territory 
ofl akshadwep I 

Kaaratti - 682555 

3. 	Vil'lae (Dwck) Phchayat 
it 

alpeni Island :i;epre.se,nted by its K  
Executive Offict - 682 552 

(By Ad'ocae Mi S kadhaki ishnan) 

39 	OA371201 

1 	A K Abdul Salarn 

'I 

Applicants 

Respondents 



-. 

AlikakadaKalppni 	 S 
.. 	 .. .....:1. 	1 

2  
41 s/p Sie Ioy A l  

Matdui4i;, r!pth 

3 	PSakeerl-lussain 
Sb Mohamme1 Koya 
.chiath.t:: Kal 1i 	 pi 

4. 	Abdul Lath 
S/o,Pallath Kurhi Koya 
Nenempappad House, Kalpeni 

5 	Attakoya 
/o Kasmi T.pya 

KunhipuvaItcii11ouse, Kalpeni 

: bdü. 1 :Naser: 
S/oMuthtf Koyi 
Nulalmikakada 1-louse, Kalpeni 

M.K Khalee 
S/0 .. T1Q I:QYa 
Ma!rnikakaçla House, Kalpeni 

8 	M6hn1md 11asei 
/o Mohammed Koya 

Peechyat1 I-louse, Kalpeni 

9. 

vtamrn 	u5 K e1 Hoe, 	!peni 

10 	Cheriya Koya 
S/oAhmed 
Ncdyam I louse, Kalpeni 

11 	M0hammed'1Koya 
So Kunhi Koy 
Cheiyapui akad -louse, Kalpeni 

12 Ab&3akc 

Kakc11dda 1 Irjuse, Kalpeni 	
* 

13 	Kasihi kya 
o 1Kuhh Koya 

Mathilkadanalla! 1-louse? Kalpeni 



G5 

Kalpeni 

SIo.heriya 1oya 
Melachedam House, Ka.1peni 

im 

Hajiron'imabi 
[)/o.Kasmi Kô'á 
Akkaral-Iouse,;Kalpeni 

Huthaiiath' 
I)Io Abbas 
A•iaIalar H4dè,.Kaipeni 

Räshed H: 
Sb. Koyath iia. 

N'1àrijiyeiarh House, Kalpeni 

Abdu1Gfqi 
SIo.Kasii Koya 
KàdàpurthaiIlam Hous, Kalpeni 

20 	MCI1o'a 
S&Pookoy 
Mcdarn 1-loUse, Kalpeni 

21 	I 	Saflya 
[i.Mposa K:C 
l?uthiyipuralouse Kalpeni. 

(By Advocate: Mr.K.B Gangesh) 

Versus 

1. 	'l44dnin18uator 
dinnis4ation of the I.Jnion Territory 

dLakhweep, Kavarathi - 682 555 

2 	t)a1rnent otAgIicu1tu1e 

Urhon 1 leIr}to) of Lakshadweep, Kavarathi 
its Director 

3. 	Di reêtOr of Pahchayàts. 
Department .;f Pan chayats 
Adiiitratipii of the Uhion Territory 
o F Lakshadwèep, Kavratti 

Applicants 



O 
4. 	V. Faflch'at 

iiu 

	

	 1-IsIan epreent 	by its 
Exeptve ifuicer k  

(By AdvoGate Mr S Rdhakhhnari) 

40 	0A358/2013 	p 

Abdul Lathf 
Keela Villattôrn, Amii Island 
Lakshadveep. 

(By Ms.Shahna Karthikeyan) 

Versus 

Vtllage (Dwëep) Pancyath 
island 

èerdby 
ii 	

the Chair Person 
Pi-682 552 

Secretary 
Depaitrhent of Panchayath, Kavarathi 

Director 
Fmplymerit ?nd Training 
UhibnTcrri Wry of Lakshädweep 
Ka'arathi 

(By AdvQc.a.t . : Mr.S Radhakrishnan for R 2&3) 

41 	039I2013 

Muthukoya 
lVlampurafn HoLis 
Arnini :Iland, Lakhadweep 

(By Advocat.e: Ms.hàhna Karthikeyan) 

Versus 
1-6 

1.V j1ig(Dweèp) Panchayath 
Amnilsiand 

ijed bthe Chair Person 
pi.;62552, 

2 	$etthiy 
it of Fanchay,ath 

ávarathi 682 555 

Respondents 

Applicant 

Respondents 

Applicant 



• 
I 

3 	çqçthr 

Jn1on Tenof Laksadweep 
Kvathi- 68'555 

cate Mr S Radhakrihnan for R 2&3) (By Ad vo  

42 0A362/2013 

Rabeehathulla B.P.agd 35 yar, 
Sb. MohmrnedKoya T.N., 
Labourer,. Kiltan, Residing ata!i'apura House, 
Ki1tn.Is!and 	. . 

(By Advoate Sri P V Mohapan) 
.. 

Versus 
1 the Adrninitatoi, 

,UTof Laksliad\eep, 
Kavaratti-6S2: 55, 
FlectriçaI I)ivision, Kavarathy. 

	

2. 	.Dictor of.Pcjiayat, 
Department of Panchayat, 
Adiis1i alion bf UT o Lakshadweep, 
.Karattj._-6g2 555. 

	

3 	ThiExecutive Officer, 
'iiPag Dwep Panchayat, Kiltan-682 557 

(By Advpcate Sit 'S Radhakrishnan) 

43 0A363/2013 

Yaser Arafath M Y , aged 28 years, 
S/O. E Seedikoya,Labourer, Animal 
Husbandry Thit, 1I!tan, Residing at Moulana Veed, 
Edayak'! Kiltan 1and 

. .l.L4.. 	.k 	•. 

(By AdS I V4ohanan) 
••! 

	

I 	 Versus 
v1 1 I. 

	

1 	th'Arntnitrator 
tI4:o.I' Lakslçlwecp, i 
Kavaiatti-682 55 

	

2 	Director of Panchayat, 

Respondents 

Applicant 

Respondents 

App! icant 



Department Pncay, 
Admrnistiatior df UT fLakshadweep, 
Kavaratti-68255 

3 	1 he VeteiinaiAsistnSurgeon, 
Office of the Vterinay Assistant Surgeon, 
(Animal 1-lusbaridry Unit), 
Ki Itan Island, Läkshadwep-682 557 

4 	1 h Chairperson, Villag Dweep Panchayat, 
Kiltan - 682 557 	 Respondents 

[By Advocate Sri S Radhakrishnan (Rl-3)] 

44 0A364/2013 

Abdul Qbish, Sb. Sinui Abid P., aged 27 years, 
Malikakal, Kiltan, QT. of Lakshadweep, working as 
Casual Labouiei, (I.ive Stpck Inspectors Trained Labour), 
Animal IIushandi y Department, U T of Lakshadweep, 
Kavarathi 	 Applicant 

(By Advoat Mi 	aisy I Daniel) 

I 	I 

	

I 	 Versus 

	

II 	 j 

I he Administrtor, 
ljpion ['ci itoi y of Lakhadweep, 
K'arathi-682 555 

2 	Chairperson, Village (Dweep) Panchayat, 
Kiltan 682 557 

3 	Dii ectçi o;.  f Animal Husi3andry, 
U1 oil Lkshadweép, Iavarathi - 682 555 

4 	SjCO ofaicha))äth Department of Panchayath, 
I 	Kvaiathi 	5155 	 Respondents 

[By Advccatc Sri S ladhakiishnan (RI, 3 & 4)] 

45 OANo 36/213 

Mohammed Kasirn 
S/b Sayeed 
Kannipwa lIOue 
;Anc1iOt... 

2 	1vkhathrnd I lussain K C 

	

) 	ç 



The Administrator, 
Administration of the Union Territory 
of Lakshadweep, Kavarathi - 682 555. 

The I)iretor 61Panchayats 
Departmentoi Panchayats 
Administration of the Union Territory 

1.,akshadwcep, Kavaratti - 682 555. 

Lakhaiweep Development Corporation Ltd., 
Port Control Tower, Andrott - 682 554 
Represented y its Officer in charge. 

Directorate of Art & Culture 
Administraiôn 6fthe Union Territory 
of' I.akhadwee Kavaratti - 682 555. 
Represented by its Director. 

DirecidrOfA,i'iculture r 

Iepàirnt f.Ggricuure 
- 	._.__ .Jl •_ • 	 . 	J- 
Adrnmisrtionof the I.Jiiion Territory 
oLk}ia&1weep l<vartti - 682 555. 

Villg.eep Panchayat 
AndrOtt Island epreented by its 
Fecutive OfiTher 682 554. 	 Respondents 

(By Advocate Mr. S. Radhakrihnan) 

46. 0A36812013 

1. 	Nallakbya,gpq37  ycars, Sb. Pookunni A., 
Puthiy çhcttapokada House, Andrott 

2 	pedMaii, ad 1 years, S/o. Sheikoya Thangal, 
Kandeth 1-Iouse,Adrott 



S 
3 	Sad MQ1 	 Thangal, aged 28 years, 

S/ LS  iko 	1ndeth House, Andiott 

4. 	 23 years, 
Ió hei'koyThaia1,' 11andeth House, Andrott 

0 . 
5 	Mohaimed Salim, 49044 years, S/o. Kidave A, 

Panchanal 1-l6use, Andrott 

Khair, :aed 2 yeais $Ib. Muthu, 
Puleena.keel F ois Kâvaratti. 

Abdulbari, agd.34 years, Sb. Hamza Koy, 
Monak1kal l-ouse, Amina 

8 	Sayed Koa, aged 44 years, S/o. Pookoya, 
Meelacheri House, Arnini 	 Applicants 

(By Adocate Sri K B' Gan4h) 

I 	 Versus 

1. 	The Administrator,,. 
Adniinisti ation of the Uuon Terntory of Lakshadweep, 

55.: 

2 	I)1iiectot QfPanchayats 
3eparridnt or 	 aya 

Admrnji trtton of the Union Terntory of Lakshadweep, 

	

vti —6 
::
2 555 	I 

:'1J 	 •. 	. 
I 	'I 

3 	[)artnen of'Agricultire, Union Territory of Lakshadweep, 
Kavarthi, Jepresented by its Director - 682 555 

4 	Village (Dep) Pancayat, Andrott Island, 
represented by its Executive Officer - 682 554 

5 	Village (Dwep)'Panchayat, 
Kavaiatti Island, repreented by its 
E)<ecutive dffier - 682 555 

6 	YillàgG çDweeç anch 1ayat, 
iri 	1âtd, 'ipeseijted by its 

Le'düt )pç'r 	 Respondents 

(By Acfvcate tt S 1allakshnan) 

47 0A369/2013r1 ' 



. 	 7] 

Slfeekei, aged 42 yeais'S(o Sayed Mohammed, 
Valivaput d I Ioe ArdrMt 

2 	Mohammed Naset, aged 4 years, Sayed Ismail, 
Kerakkada 11use, Andrtht 

3 	Mçthammed F lussain, aged 48 years, Sb Nalla Koya, 
Pallippu ho ta 	use, Andrh 

4 	Kunhiseethikoya, aged 51 years, S/o. Muneer, 
Puthlyath House,, Androt•t. 

5 	Chei iyakoya, aged 32 years, Sb Nallakoya, 
1erurna11y House, Andrott 

NbrdI Ar eh, 	d 36 years, Sb. Shaikoya, 
Pañdah Puthi:yà:Pura House, Andrott. 

F1àiizko'a, aged 52 ydà.rs, Sb. Koya Kidave, 
Chekkarakkad I-louse, Andrott 

8 	Mohammed Kas,irn agd 37 years, S/o. Ahammed, 
Aynada Cheita Hoise, Andrott 

9. u1aima, aged 3 3 yars S/o. Nalla Koya, 
nanada Hous, Andrott 

10 	ohthmd usawç ed 30 years, S/o. Pookoya, 
Pattakal Katt House', Andrott 

11 	Mohammed 1asim A, aged 39 years, S/o. Yousuf, 
Anme1arn house, Andrott 

12 	Pookoya, aged 45 years,Sbo Sayed Koya, 
Kunnel 1 louse, Andrott 

13 	see, aged 41 years, $bo Koyamma A, 
andar -thi Hou, AAdott 

I 	 c 
1 	I 	I 

14 	MohammedShfi, aged 4i years, S/o. Ihang Koya, 
bob 	I }atarn, Pokkad House, Andrott 

15 	ed ihabphin, ad 32 years, S/o. Koyamma Koya, 
Shaikinte Vcethl Padipura, Andrott 

16 	MoharnmedJjzvan Au, aged 27 years, Sb Kunhiseethi Koya, 
P utharnmadaInouse , Andrott 



4. 

- 	 LI 	
72. 

1 7 	Soudabi K C P , aged 2 years, D/o Attakoya, 
Kudambattu, heriyapura House, Andrott 

II 	t 

18 	Mohanrned Kasirn, age443 years, S/o. Sayed Mohammed, 
Pappt House, Andrott 

19 	Kateem, aged 2 yers, /o Koyammakoya, 
liyathara House A 	, Aridjott' 	 Applicants 

By Advocate Sti K 3 GangeTh) 

I 	Versus 

	

1 	1 he Adrninitratoi, 
Administration of the Union Tetritory of Lakshadweep, 
Ka')aiatti-682 555 

	

2 	Diiectoi of Panç±ayats, 
Depaitment of'Panchayats, 
Administi atitn of the Union Terntory of Lakshadweep, 
Kavaratti - 682 555 

I 	 II 

3.. 	\illage (D'eep) Ppchayat, Andrott Island, 
rprsnte 1d b' its Eeèutive Officer— 682 554 	Respondents 

(By Advocate Sri S Jadhakrishnan) 

48 OA 	01 370/23 

Aboobackei, aced 35 years, S/o. Ukkas, 
Kunhibiyoda House, Kavaratti 

	

2 	Muthala, ad1 36 year, S/o. Hamzath, 
JJ Ii kanp ui lTou Se, KaVaratti 

41 	
1 	

1 	 I 	I 

	

3 	Fooagçl 17 
 yeas S/o. Koyamma, 

1iyathof{aKavaratti 

4. S, 1 Shapeen, ed 30 years, D/o Khamar Khan, 
Sainabiyoda Hquse, Kavaratti 

	

5 	Ayshabi, agk 36 years, Dbo Hamzath, 
Keelakochaut House, Kavaratti 

	

6 	Sharneena, agei 36 years, Dbo Ibnu Maja, 
VahyaliHouis, K.vartti 

	

7 	Mnr1LH, 	d36years, t/o Hamzath, 
t3idi FIue, Kavaratti 
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8 	Ramla Beegurn agcd 34 years, D/o Kasmi, 
Muthibiyoda Housc, K.varatti 

9. 	Mujeeb I iftmnçaged lB years, Sb. Abdul Khader, 
' N1onapuraKac House, K\'àiatti. 	 Applicants 

(By AdvoLatL Si i K 13 (iangcsh) 

• 	Versus 

The Administtaior, 
Administratioftdf the Union Territory of Lakshadweep, 
Kavaratti-68 555. 	V  

Director .  of PAnchayats, 
V 	Department, of Pa.nchayats, 

Adm
,.
Jnistra,~~;ion'pf the Union Territory of Lakshadweep, 

Kavaiatti - 682 555 

I),irectOt:ate dr Medical and Health Services, 
Union I ut itoty of Lakshadweep, Kavaiathi, 
Rercscnted by:jts  [)irèctor - 682 555. 

4, 	Village (D'ep) Panchayat, 	 V 

lavaràiti Il''d represented by its 	
V 

Lxccutivc OiThr - 682 555. 

V 5 • 	 Vi llagc (Dweep) Panchayat, 
Androul sIbd,cpi'csented by its 
I xccutivc Olficet —682 554 	 Respondents 

(By Advocate Si i 	Radhaki ishnan) 

49 	OA 371/2013 

P. N ascer, agcd'35.'eas, S/o Kunhikunhi, 
Pallicham House, 1avai'atti. 

P.!.. Nasecr.. 	3 yirs, S/o Hamzath, 
Puffiiya,  II lan, Kvrati. 

3 	P Ramla l3Legum agci34 years, [)bo Kunhi Koya, 
Poovumcda I I9usc, Kavat atti 

4 	P \ Ahoobacki, aged 36 years, S/0 Muthu Koya, 
Puth iya Veedu, Kavat ati 



Im lif 

5 
	

Shabana l36cg6m, aged 24 year.s, D/o Au, 
'fIkkMc! 11 ai1, Ka\ aratti. 

6 
	

SuiaRab, .gcd 43 .yehrs,DIo Kojan, 
IUthiya 1iIKavaratti. 

7 
	

Abdul Razak, aged 28 years, S/o Mullakoya, 
Sarahiyoda House, Ka,aratti. 

(By Advocate: Sri 	B. Gangesh) 

Versus 

. 

Applicants 

I . 	The Adminisirator,. 
Administi ation of the 
Uhion territory of' Laihadweep, Kavaratli. 

2 	Dcpaitment of Animal Husbandiy, 
Union Terrd itr,y of 'Lak.shadweep, Kavaratti 
represented by its Director. 

3. 	Director of Pahayats, 
Departmeiit of' Panchayats, 
Administratiovo1 the 
Union territory, of Lakshadweep, 
Kavaratti, 

4 	\'i llagc (Dwcep) Panchayat, 
Kavaiatti Island iLpiesLnted by its 
Exèct.iVe .OfTh,ei'. 

(By Adöt Si'i.S. Rdhakrshnan) 

50. O.A No. 372L2Oj.3 

JimaIudhccn, 'S'/o. Abdulla U C 
Mudakkivoda I louse, 
K ad a mat. 

(By AdvocatL Mi K B (jangsh) 
f.: 	• 

V1. 
su s 

I h AdminIsitatoi, 

Administi ation of the Union I ci ritory 
of 1 tksh 	è1x'arthi - 682 555. 

2.. 	Th6 Dii'cco (erv ices) 
Administi'tioi'i ,f the Lnion Territory 

Respondents 

Applicant 



of Lakshadweep (Secretariat), 
Kavaratti - 682 555. 

3. 	I)epartrneiit of Weights & Measutrs 
Union Teritiy of Lakshadweep, 
Kavarathi - 682 555. 
Represented by its Director. 

(By Advocate Mr. S. Radhak rishnan) 

Respondents 

51. OA 373120113 

Abdul Saleem,, aged 32 years, S/a Nallakpya, 
Ummerthakkada lIous, Andrott. 

M.M. Mohammed Iqba1, aged 37 years, 
S/o Migdad, Meelad Manzil, Andrott. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The AdmiiiitiatOr, 
Administration of the 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

2. 	I)irector of Panchayats, 
[)epartment of Panchayats, 
Administration of the 
Union Territory of Lakshadweep, 
Kavarani,-682.555 

i)epartment of Science & Technology, 
Union Teritoy of Lakshadweep, Kavaratti 
represented by its IDireetor.-682555 

4, 	1nvii'onrnent Warden, 
Department of Environment & Forests, 
Andrott-682 554. 

5. 	Village (I)weep) Panchayat, 
Androth Island tepresented by its 
Executive Ofrir62 554. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 



Nasar P. Muhamiyied Nasar 
S/o. Na!lakoya, 
Puthiyath I-louse, Androth Island 
Union Territory of Lakshadweep —682 551. 	 Applicant 

(By Advocate Mr. E.C. Bineesh) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavarathi Island - 682 555. 

The Diretor (Services) 
Administration of the Union Territory 
of Lakshadweep (Secretariat Establishment Section), 
Kavaratti Island - 682 555. 

Director of Panchayats 
Union Territory of Lakshadweep 
Kavaratti Island - 682 555. 

The Director 
Agricultural Department 
Union Trritory of Lakshadweep 
Kavaratti Island - 682 555. 

Plant Prtection Officer 
Office of the Plant Protection Officer 
Androth, Unin Territory of 
Lashadweep 682 551. 	 Respondents 

(By Advocate Mr. S. Radhakrishnan) 

53. OA 38112013 

1. 	B. Saidall,*S/0 late Mohammed Koya 
PalliyachettaBandyam House, 
Agatti Island, Union Territory of Lakshad'eep. 

2, 	K. Muhammed Rafeek, aged 42 years, 
S/o late Muthukoya, Kattampalli Poomada, 
Kalkkandiyoda House, Agatti Island, 
Union Territoiy of Lakshadweep.. 

3. 	K.G. Jamaluddin, Aged 40 years, 
S/o late UhThie:r, Màriyathoda Kandawargothi House, 
Agatti IsFand Un ion Territory of Lakshadweep. 
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4. 	T.K. Sai'oinrnabi, Aged 36 years, D/o late Kunhikoya 
Keelaillarn h&delapura House, Agatt.i Island, 
Union Territory of Lakshadweep. 	 App! icants 

(By Advocate: Sri N. Anilkuinar) 

Versus 

1 . 	The Administrator; 
Union Territi' of Lakshadweep Kavaratti. 

The Chairperson, Village (Dweep) Panchayat, 
Agatti Island, Uniti Territory of Lakshadweep. 

The Employment Officer, Kavaratti, 
Union Territory of Lakshadweep. 

The Director of lanchayat, 
Department of Panchayat, Kavaratti, 
Union Teritory of Laks•hadweep. 

The Executive Officer/Special Officet, 
Village (Iweep) Panchayat, Agatti Island 
Un ion Tern tory of Lakshad weep. 

The Deputy Colletor/ASO, Agatti Island, 
Union Territory of Lakshadweep. 

The Social Weifare '1npector, 
Women & Chief Development Office, 
Aga.tti island, 

Union Territory of Lakshadweep. 

(By Advocate: Sri S. Radhkrishnan (R.l,3 to 7)) 

54. OA 384/2013 

Ishaque AC., aged 35, S/o. Junies T., 
Bus Helper, District Paclayat, Kiltan, 
Residing at Arakkala Chetta House, 
Kiltan Island, UT oiLakshadweep. 

Abdul Rasak KC., aged 37, 
S/o. Kasmikoya P.P., Bus Driver, 
District Panchayat, .KiltâT, 
Residing at iattichetta House, 
Kiltan Island, 01 of L:akshadweep. 

Respondents 
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3. 	Noorulla S.M., aged 39, Sb. Late P.S. Kunhimon, 
Bus C1eaner,istrict Panchayat, Kiltan, 
Residing at Sife Manzil, Kiltan Island, 
UT of Lakshâdweep. 	 Applicants 

(By Advocate: Sri P.V. Mohanan) 

Versus 
1. 	The Administrator, 

UT of Lakshad weep, 
° Kavaratti-682 555. 

2. 	Director of Parichayat, 	 - 
Department of Panchayat, 
AdministratiOn of UT of Lakshadweep, 
Kavaratti 682 55. 

3, 	Chief Executive Officer, 
District Panchayat, Kavaratti - 682 555. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan) 

55. OA 386/2013 

.Jahathali PP., aged 33 years, Sb. B.C. Udurnan, 
Puthiyapura, Arnini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

A. Ismail, aged 45 years, Sb. Eassa, Aiidrati Yoada, 
Amini Island ;  Union Territory ofLakshadweep, Pin —682 552. 

Khalid Unnam, aged 40 years, Sb. Mohammed Puthumamachetta, 
Arnini Island, Union Territory of Lakshadweep, Pin - 682 552. 

Moosa Peechandam, aged 38 years, Sb. Abdul Khader, 
Mannathachetta, Amini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Amanulla AM., aged 33 years, Sb. Kunju Koorumel, 
Amini Island, Union TelTitory of Lakshadweep, 
Pin —682 552. 

Khalid A.P., aged 35 years, Sb. Alimohammed, Aliyachetta, 
Arnini Is1andUnion Territory of Lakshadweep, Pin —682 55. 

Jafeerulla P.C., aged 25 years, Sb. Kidave Naduvatta Chetta, 
Amini Island, Union Territory of Lakshadeep, Pin —682 552. 



• 	H 

8 	Abdul SalamA ,aged 38 years, S/o. KhaderThottanada, 
Aminipura, Ahiini Island, Union Territory of Lakshadweep, 
Pin —682 55 

Noorul Hass:aii K.K., aged 38 years, Sb. Abusala Kochu Kannada, 
Kallakakkat, iiiiini Island, Union Territory of Lakshadweep, 
Pin - 682 552. 

Jalal B.M., ag.d 31 years, Sb. KhadeiT., BahijaManzil, 
Thattanoda, i niini Island, Union Territory of Lakshadweep, 
Pin - 682 52. 

NajeebA., aged 31, Sb. KidavuT.C., 
Ayeshera, Amini Is.1and, Union TerritQry of. 
Lakshadwcep; Pin 682 552. 

Nafeesath U. aged35 year DIo. Eassa Kottappura, 
Unnam, Amini Island, Union Territory of Lakshadweep, 
Pin —682 551 	 Applicants 

(By Advocate: Sri Shira Bhava V.S.) 

:2 

Versus 

1. 	The Union Territory of Lakshadweep, 
Kavarathi - 682 555, 
represented by its Administrator. 

2, 	The Director of Panhayaths, 
Department of Panchayaths, 
Administration of the Union Territory of Lakshadweep, 
Kavarathi —682 555. 

The District Panchayath, Amini, rep. by its Executive Officer, 
Amini Island, Union Territoryof I.akshad weep, Pih —682 555. 

The Village (Dwep) Panchayath, Amini Island, 
Union Territory of Lakshadweep, Pin —682 555, 
Represented b' it Executive Qfflcer. 	 Respondents 

(By Advocate: Sri S Radhakrishnan) 

56. OA 38812013:  

P.P. Amanulla, aged 38 years, S/c. Sayed 
Mohammed P.K., Puthiya Pandaram, Kilta:n. 

Mubaraka Banu, aged 27 years, Dbo. Ibrahim, 
C. Lavanakkal House, Andrott. 



. 

3. 	K. Sajeedkhan, aged 26 years, S/o. Cheriyakoya, 
Kunnel 1-louse, Amini. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administratioti of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

Director of Pa:nchayats, Department of Panchayats, 
Administratioh of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

I)epartment of Animal Husbandry, Administration of the 
Union Territory of Lakshadweep, Kavaratti, represented by its 
Director - 682 555. 

Assistant Settlement Officer, 
Arnini Island - 682 554. 

Village (Dwp) Pnchayat, 
Kiltan Island, represented by its Executive Officer-682 552. 

Village (I)weep) Panchayat, 
Andrott Island, represented by its Executive Officer-682 553. 

Village (I)'Wep) Panchyat, Amini Island, 
represented by its Executive Officer - 682 554. 	Respondents 

(By Advocate: Sri S. Radhakrishnan) 

57. OA 390/2013 

I. 	C.N. AbdulIakem, aged 38 years, Sb. Koya, 
Cheriyannallal House, Kalpeni. 

K.I. Cheriyalcoya K.C., aged 48 years, S/o. Pookoya, 
Karupathai I lam House, Kalpeni. 

K.K.Sadique.Ali, aged 44 years, Sb. Mohammed C.P., 
Konhankakkda I-louse,Kalpeni. 

C.N. Ha'bi, a:d 50 years, D/o. Attakoya, 
Cheriyannallal l4use, Kalpeni. 

l-larneedabi,áged 41 years, I)/o. Ramalan, 



ell- 

Pakkath House, Kalpeni. 

A.T. Sheemabi, 42 years, Dio. Hamzakoya, 
Athanam Thoftam House, Kalpeni. 

A.K. Muthubi, agd 53'yeârs, D/o. Cheriyakoya, 
Alikakkada House, Kalpeni. 

K.K. Habusabi, aged 42yers, D/o. Sayed Mohammed Koya, 
Kandamkalam I-louse, Kalpeni. 

Barnbathi, aged 43 yars D/o. Ahainmed P., 
ChadachiyOda House, Kalpeni. 

Abdul Saleem M.., aged 34 years, S/0, Mohaiflrned A.K., 
Man] iyanarn 1-1ouse,Kalni. 

Naseema N4.P., aged 33 years, Dio. Mohammed K.P., 
MayamkakkapUra House, Kalpeni. 

12, 	Ilumairath P.', aged 42 years, D/o. Sayed, 
Poodiyath House, Kalpni. 

C.O. Balkees, aged 53 years, Dio. YussafK.V., 
Chadachiyoda House, Kalpeni. 

B. Abdurahimani, aged 49 years, Sb. Muhmed M., 
Beerandhoda House, Kalpeni. 

K.0 Abdul Laffar, aged 38 years, Sb. Aboobacker, 

Kuttiyachada F-louse, Kalpeni. 

M. Anwar,aged 37 years, S/o. M.P. Khader; 
Maral House Ka1Yeni. 

M.P. F-1ajiri, aged 36 years, Dio. K.P. Mohammed, 
Mayamkakkepura House, Kalpeni. 

C.G. Naseetna Beegum, aged 36 years, Die. Hamzakoya M.K., 
Cheriyahamafl Gath House, Kalpeni. 

K.K. Attakoya, aged 59 years, Sic. Ahamed Kunji Koya, 

Kandamkalarn Hotise, Kalpeni. 

Thangakoya,aged 33 years, Sb. Chariyakoya E., 
Koliyala Hodse, Kavaratti. 

Hussain Au, aged 35 years, Sb. Na[lakoya, 
Chettipura House, Kavaratti. 



Jaffer, aged 32: years, Sb. Hasan T.P., 
Kaladi HouseKavaratti. 

Basheer, aged 36 years, Sb, Mohammed P., 
Kunninamel Hbuse, Kavaratti. 

Amina, aged 42 years, Dbo. Aboobacker, 
Thekiapura House, Kavaratti. 

Kadisha, aged 55 years, Dbo. Aboobacker, 
Kunninarnel House, Kavaratti. 

Rahmath, aged 38 years, Dbo. Mohammed P.V., 
Alachaoppada F-louse, Kavaratti. 

Raziyabi,aged 33 years, Dbo. Au, 
Kunnumpurami-louse, Kavaratti, 

Shamshadbeegurn, aged 31 years, Dbo. Kuttiyammed, 
Kunnam House, Kavaratti. 

Jameela, aged 37 years, Dbo. Kunhikoya, 
Fathima Manzil, Kavaratti. 

Lilar, aged 28 years, Sb. Ahamed A.P., 
Kadapurathaillam, Kavaratti. 

31, 	Noorul Ameh, aged 33 years, Sb. Sayed Buhari, 
Palalam I-louse, Kavaratti. 

AbduiRasheed, aged 23 years, S/c. Hasainar, 
Umbiyapu:ra House, Kvaratti. 

Nussainl3aged43 years, Sb. Kunhi Kunhi P., 
Biranthoda 1ue, Kavaratti. 

MoharnmedaliT.P., aged 35 years, 
Sb. Aboobaker K.K., Thekkilapura House, Kavaratti. 

Sajid Khan, aged 39 years, Sb. Sayed Koya, 
Edanilam Hoirse, Kavaratti. 

Jassin C., agd 33 years, Sb. All K.P., 
Chonam F-louse, K;avaratti. 

Mohammed kaf'i, aged 37 years, Sb. Harnzath Haji A.P., 
Molokepura House, Kavaratti. 

. 
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Mohammed Shaffee P.A., aged 35 years, Sb. Kuji Seedi Koya, 
Puthiya Alikom, Arnini. 

Abdul Raheem, ag'e•d 34 years, Sb. Abdu Rahiman, 
Aynepura Hojise, Kavaratti. 

Mushin, aged39 years, Sb. Nallakoya, 
Kuttithayapura Hcmse, Kavaratti. 

AkbarT.P., aged 33 years, Sb. Kidave K., 
Tharammakeura House, Kavaratti. 

Faizel HusSain, age'd 37 years, Sb. Shahu! Hanecd, 
Palamkakkada Ho'use, Kavaratti. 

Najumudeen P., aged 36 years, Sb. Shamsul Noor, 
Pallicaham House, Kava.ratti. 

Shihab, aged 35 years, Sb. Kunhimoiden, Mullapura House, 
Kavaratti. 

Arnan, aged 37 yeats, Sb. Aboobacker, Kaladi House, 
Kay aratti. 

Raheern A., ded 30 years, Sb. Khadr, Agam House, 
Kavaratti. 

Firozkhan, aged 27 years, Sb. Sayed Poo, 
Ullikanapur House, Kavaratti. 

Abdul Hashim MA., aged 33 years, Sb. Attakoya, 
Mukriya 111am House, Kavaratti. 

Kadisha, aged 44 years, Dbo. Ukkas, 
U.rnbiyapura House, Kavaratti. 

j . 

C.P. Abdul Razak, aged 42 years, Sb. Mohammed, 
Charna. 'ath.appra House, Kavaratti. 

K. Abdul Rashedu, aged 42 years, Sb. Hamzath, 
KunhibiyodaHous, Kavaratti. 

C.P. Rahem, aged 31 years, Sb. 1-lameed, 
Chandipura I-louse, Kavaratti. 

M.T.P. Nabeeb Ikahman, aged 43 years, Sb. Khalid, 
Melath:iuvtiaira 1-louse, Kavaatti. 



Moorninath, a.ged 37 years, DIo. Kidav, 
Neliyarnpura House, Kavaratti. 

Halirna, aged35 years, D/o. Koyamma, 
ThaleekepuraHouse, Kavaratti. 

Sayed Abdul Baheem, aged 46 years, Sb. Haji Sayed Shaikoya, 
Ummarnanoda House, Kavaratti. 

Abdul Reheern, aged 30 years, Sb. Harnzath, 
Mannayapura I-louse, Kavaratti. 

Mullabi U.P., aged 38 years, Dbo. Harnzath, 
Ulikanapura House, Kavaratti. 

SayedAbdul Jàleel, aged 39, S/o. Abôobacker, 
Puthiya Kutrni.ñikalarn, Kavaratti. 

Muhsin, aged 38 yar,S/o. Koyamma, 
Kunnumpura I-louse, Kavaratti. 

Seethi Koya, aged 39 years, Sb. Cheriyakoya, 
Edanilam House, Kava.ratti. 

Mariyorninabi, aged 36 years, D/o. MOhammed, 
Kattikulam I-louse, Kavaratti. 

Mohammed Shàfl, aged 33 years, S/o. Ahammed Haji, 
Pakichipura House, Kavaratti. 

Mubena, aged 23 years, Dbo. Sayed Poo, 
Ne1iyámputHOuse, Kavaratti. 

Sa1rna,aged 22 years, D/o. CheriyakOya, 
Vadakila pura House, Kavaratti. 

Muhamrned;aged 32 years, Sb. Attakoyà, 
Vadki lapura, Kavaratti. 

Sairabanu P.E. aged 31 years, Dbo. Sayed Shaik Koya, 
Madal House, Amini. 

Mohammed All P.M., aged 27 years, Sb. Harnza, 
Puthiya Manzil, Amini. 

Cherko'ad 41 years, S10 Abdul Khader, 
Pandaiam I louse, Amini 
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Cheriykoya M.C., aged 32 years, Sb. Hameed, 
Melachetaa House,Kadmath 

ShafeeV,P., aged 39.years, Sbo Ismail, 
Vadakkilapura 1-louse, Kadmath. 

Fazeerali N.M., aged 25 years, Sb. Kahalid, 
Nobr Mahal, Kdmath. 

Shahul Hameed, aged 21 years, S/a. Ibrahirn, 
Melachetta I-louse, Kadmath. 

Najrnudeen P.N., aged 28 years, 
S/a. Cheriyakoya, Puthiyathanoda House, Kadmath. 

Mohammed Iqubal, aged 46 years, Sb. Khader, 
Attalada l-loüse,Aridroth. 

Muthubi A.K., aged 42 years, DIo. Muthukoya, 
Appurakkat House, Andrath. 

Ilajarommabi E.K., aged 40 years, D/o. Shikoya, 
Edayakkal I-louse, Androth. 

BadarudheenKoya A.B., aged 38 years, Sb. P.S.J. Thangal, 
Al iyatharnrnda B ithathaiyyapurarn House, Ardroth. 

Asmab, aged 38 years, /o. Koyanima A., 
Mayyampokkada House, Androth. 

Shahnaz Beegum C.P., aged 36 years, D/o. Nallakoya, 
Chattapokkada House, Androth. 

Fathimath Suha.ra, aged 38 years, D/o. Koyamma, 
Bappathiyoda House, Androth. 

Nusaiha A, aged 45 years, D/o. You.safM.P., 
Achammada House, Androth. 

Khaulath L., aged 38 years, D/o. Nallakoya T., 
Lavanakkal 1-louse, Androth. 

BaihaT., aged 37 years, D/o. Pooku;nhikoya, 
Thailath 1-louse, Andtoth. 

Rahamth P., aged 42 years, Dbo. Koya Kiadve, 
Pathada House s  Mdioth. 
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C 
Naseera Banü M.K., aged 40 years, DIo. Kunhi Koya, 
Moo!akd Hôuse,Androth. 

Kadeesl)bmrnabi L., aged 40 years, DIo. Seethi M., 
Lavanakkal House, Androth. 

Sarommabi T., aged 43 years, DIo. Aboobacker, 

Thachery.HoUSe, Androth. 

Mullapoo M.K., agd 39 years, DIo. Koya, 
Maidandurakatt House, Androth. 

Hafeera L., aged 39 years, D/o. Koyamma K.P., 
Lavanakka! House, Androth. 

Aysummabi T., aged 45 years, DIo. Muthukoya K.P., 
Thachery 1-Jopse, Androth. 

Habeebath A., aged 42 years, DIo. Muthukoya K.K., 
Ayinammada House, Androth. 

Muthubi P.M., aged 42 yeas, DIo. Yakoob, 
Puthammadam House, Androth. 

Ramlath Beegum, aged 42 years, D/o. Sherukunhi, 
Kunnel House, Androth. 

Harneedath M., aged 43 years, DIo. Siddiqu M.K., 
Makket House, Androth. 

SaflyaM., aged 39 years, DIo. Nallakoya M., 
Mathi.I1Tousé, Androth. 

Rahil M., aged 39 years, D/o. Nallakoya, 
MathilHouse, Androth. 

Hussain P.P., aged 45 years, Sb. Aboo Sala, 
Poovinapura House, Androth. 

Attakoya, aged 56 years, Sb. Asainar K., 
Attalada House, Androth. 

Hussáih E.K., aged 48 years, Sb. Seethikoya, 
Eday1a1 Hpuse, Androth. 

SayeedvIohmmd Koya L., aged 54 years, Sb. Kader P., 
Lavana1ka1 House, Androth. 
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102. Hussair K., aged 50 years, Sb. Sayeed Bhkari T.M., 
KunPáthada.ouse, Androth. 

'1 
103 Ismail, aged 40 years, S/o. Lava Burhikage Moosa, 

KunñUrrangHouse, Androth. 

Subaidabi, aged 37 years, D/o. K.K. Sayednohamrned, 
Pathada I-louse, Androth. 

Pookunhi, aged 31 years, Sb. Saye Mohammed, 
Keechelam 1-louse, Aridroth. 

M.P. Mohammed Hussain, aged 35 years, 
Sb. Kidave, Moodampura House, Androth. 	 Applicants 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Adrninistrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

2. 	[)irector of Panchayats, Department of Panchayats, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti - 682 555. 

3 	1)irectdi, Department of Labour and Employment, 
Admnistration of the Union Territory of Lakshadweep, 
Kavartti - 682 555. 

Department of Education, Administration of the Union Territory 
of Lakshadweep, Kavaratti, represented by its Director - 682 555. 

Departnent 61 Agriculture, Administration of the Union Territory of 
Lakshadweep, Kavaratti, represented by its Director - 682 555. 

l)epartnent of Women and Child Development, 
Adm1 ;1trati6n of the Union Territory of Lakshadweep, 
Kavaçti, iepresented by its Director —682 555 

7 	Departinenl dfFi'Theries, Administration of the Union Territory of 
1 akshdweep, Kavaratti, represented by its Director - 682 555 

8. 	Department of Animal Husbandry, Administration of the Union 
TerritOry of Lakshadweep, Kavaratti, 
represented by its Director-6825 55. 



. 

Lakshdweej Khdi and Village Industries Board, 
Kavaratti, te.èsented by its Chairman - 682 555. 

Revenue Su.Divisional Officer, Kavaratti Island - 682 555. 

Sub Diisioral Officer; Arnini Island - 682 554. 

12 	Assistant Engineer, LPWD Sub Division, Andrott Island-682 553 

1.aksheDistrict Panchayat, District Panchayat (HQ), 
Kavaratti, 	- 

represerted by its Chief Executive Officer– 682 555. 

Village (Dwqep) Panchayat, Kalpeni Island, represented by its 
Executi.\ie Officer - 682 551. 

Village (Dwee•p) Panchayat, Kavaratti Island, represented by its 
Executive Oficer - 682 555. 

Village (Dwep) Panchayat, Amini Island, 
represented by its ExecUtive Officer– 682 554. 

Village(Dwep) Panchayat, 
Kadañiath Island, represented by its 
ExecUtie Officer - 682 553. 

Village (Dwep) Panchayat, 
Androth.Island, represente&by its 
Executive Officer - 682 552. 	 Respondents 

[By Advocate: Sri S. Radhakrishnan (R1-8 & 10-18)] 

58. OA 392120J3 

1. 	Husaih, S/ôAboosla, 
Sara'rriaad;a. (Konchukakada) House, 
Agtesntly working as Cleaner, 
RGS Hpiti, Agatti 

2 	Shukoor, S/b late Kidave, 
Pakrurnuarbda I-louse, Agathi, 
Presen1wqking as Cleaner, 
RGS I-  IopitaI, Agatti. 

3. 	Ltheei, S/ At:tkOya, 
Kalkandiyoda 1-Iouse, Agathi, 
Presnt1y working as Cleaner, 
RGS Hospitl, Agatti. 

,'- 



 1-larneedath, D/o Koyassan, 
Aynepara House, Agathi, 
Presently working as Cleaner, 
RCJS I-lospital,Agatti. 

 Subaida, D/o Mohaied, 
Kulalioda 1-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Hajara, D/o late Hyder, 
Beepapada I-louse, Agathi, 
Presently working as Cleaner, 
RGS 1-lospital, Agatti. 

 Sheemabi, D/o late Shamsuddeen, 
Beepapada I-louse, Agathi, 
Presently woking as Cleaner, 
RGS 1-lospital, Agatti. 

 Abida, D/o l-arneed, 
Makkiyachoda House, Agathi, 
Presently working as Cleaner, 
ROS Hospital, Agatti. 

 Sulaikla, D/d Moharned, 
Koylarn House, Aathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 

 Sulainn, S/b Harnza, 
Kalanthithi)/oda I-louse, Agathi, 
PresbI.,' wotrki  ng as Cleaner, 
RGS I-Ibspital, Agatti. 

 Mahamood, tS/o Koyassan, 
Amperpally House, Agathi, 
Presently working as Cleaner, 

• RGS Hospital, Agatti. 

 Saifulla, S/p Abdurahirnan, 
Mariyathoda House, Agathi, 
Presently working as Cleaner, 

• RGS Hdspital, Agatti. 

 Abinrnan, S/o late Harnza, 
Huse, Agathi, 

Presen 1ywçking as Dhobi, 
RGS 1-Ipitl, Agatti. 
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14. 	Abdu kier;.S/o Ummer, 
House, Agathi, 

PresnUvt5iing as Dhobi, 
RGS 1-i5itJ; Agatti. 

15, 	Abdul1a,IoKhalid, 
Kandavar Gothi I-louse, Agathi, 
Presently working as Cleaner, 
RGS Hospital, Agatti. 	 Applicants 

(By Ath'ocate: Sri R. Rarnadas) 

• 	 Versus 

1 . 	The Administator, 
Union TcrritQry of Lakshadweep, 
Kavãi1ti.-682555 

The Chftperon, 
Viii 	(Dwee) Panchayat, 
Agatti island, Union Territory of Lakshadweep 682553 

The MdicalOificer in charge, 
Community Health Centre, Agatti Island, 
Undn errftory of Lakshadweep 682553 	 Respondents 

(By AdvoatèSri S. Radhakrishnan (RI&3)) 

59. 	OA'9i2O13 

1 	C M 	loya aged 44 years, 
Sb Si 	Chèkireyarnrnakada House, 
Kada an 	Skilled Labourer,. 
Office of:Th& Assistant Engineer Electrical, 
Eectrical SUb Division, Kadamat. 

2. 	K.P. Jalalidden, aged4.i years, 
Sb l-lamëed Madkinache.tta, Kattipura House, 
Skilled tbirer, 
Offlcoh. Assistant Engineer Electrical, 
EléètHcub Division Kadarnat. 

3 	K P i3athis'hi, agcd 31 years S/o late Nallakoya 
KunIii5'd'House Kadarnat, Ski lied Labourer, 
Offlcë bf.0 	Assistant Engineer Electrical, 
Electi cal Su6 Division, Kadarnat 

B.M. Asadulla, aged 42 years, So Hamed Miachetta, 

1 
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BiriyomipadI-lduse, Kadat, Skilled Labourer, 
Office ofjhAssistant Engineer Electrical, 
Electrical Su6Division, Kadamat. 

K. Kdnhikva, aged 41 yers, SIo.late Hassainar, 
Keelàcherry House, Kadamt, Skilled Labourer, 
Office Of the Assistant Engineer, Electrical, 
Elect r ic a l: Sub Division, Kadarnat. 	 Applicants 

(By Advocate: Sri. R. Sreeraj) 

1. 	The Administrator, 
UnionTerritory of Lakshadweep, 
v 	çQ',ççç 
1\ Y CLL CLLIUO .. J..'. 

2: 	The Dii:ector  of Panchayat, 
Department ôfPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 
Kavaratti- 682 555. 

The Chief Executive Officer, District Pancha'at, 
Kadamat-682 556. 

The Assistant Engineer, Electrical, 
ElectIai Sub Division, Kadarnat-682 556. 

5 	1 he ChaupeLson, 
Vill 	1'p Panchayat, Kadamat-682 556. 

(By Advocate: Sri 1$..Radhakrishnan(Rl-4)) 

60. OA 39I20T13 

I. 	UP. Jaia1S/o CO. Koyamma, aged 39 years 
workig áSkilled Labourer, 
AniiiallTh.bandry Unit, 
Union I ej Itory of Lakshadweep, Kalpeni-682 557 
ind•icPdjn t Umprampappada House, 
lKd1cni 1slarid682 557. 

2 	1 P Muthukoya ',/o late M K Hamiakoya, aged 43 years 
working s Skilled Labourer, 
An.ia:HUsbàridry Unit, 
tJibnTerit6ry of Lakshadweep, Kalpeni-682 557 
and iesiding at Thithiyapàda House, 
Kalj3eni Islarid-682 557. 

3. 	M. I-Iyer, S/06 late M.K. Yousef, aged 43 years 
workingas CâsualLabourer, 



- 

Animal Hus~.andry Unit 
Union.Trrtiy of Lkshaweep, Kalpeni-682 557,. 
and residiRg t Manc.hiyanam House, 
Kalperiii lartd 682 557; 

4 	K 0 Mohamned Ibnu Jaffer, S/o K P Sayed, aged 44 
years, yrkii as Casual Labourer, 
Anihal Husbandry Unit., 
UiQh:TCrFitbOf Lakshadweep, Kalpeni-682 557 
and:ièsidingt: Kakatchiyoda House, 
Kalpeni Island-682 557. 

5. 	M.K. Naseer,S/o P.Cheriyakoya, aged 33 years 
workin.g as Caual Labourer, 
Animal Husbandry Unit, 
Union Territiy of Lakshadweep, Kalpeni-682 557 
and residingt :.Malrn:ikakkada House, 
Kalpeni lslarid 7 682 557. 

6, 	M. Kalam, S/oM.C, Muthukoya, aged 34 years 
wokiig as Casual Labourer, 
Animal Hubpdry Unit., 
Unn .Fe.ITit6ryof Lakshadweep, Kalpeni682 557 
aniesidingt Maral House, 
KãIeii Isld-682 557; 

7. 	K.K. N'oha1±IT1ed Rafeeque, S/o V.K. Kojankoya, aged 45 
'ea workihg as Casual Labourer, 

Animal Uubandiy Unit, 
Union Territryof Lakshadweep, Kalpeni-682 557 

and icsiding at Kandamkalam House, 
Kalpeni s1and-682 557 

WO 

Ahij 
U iii 
a id. 

a,.S/o late M.C. Ahmedkunj k aged 47 years 
sual Labourer, 

andiy Unit,. 

ks': of Lakshadweep, Kalpeni-682 557 
'iMaral House, Kalpèni Islànd-682 557. 

K 0 Abdul Salam, S/o P. Assainar, aged 39 years 
working as Casual Labourer, 
Ahimäl Husbahdr5' Unit, 
Union Térritor' of Lakshadweep, Kalpeni-682 557 
and residing at Kakatèhiyoda House, 
Ka1ie.ni Is•la6d-682 557, 

MM 
	

P.PMtha.fa, S/o. late Sayedmuharnmedkoya, 
aged 47 yeai,, woiking as Casual Labourer, 
Aninal -Jushandry 	Unit, 

.AtL 
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Union Territory of'Lakshadweep, Kalpeni-682 557 
and residing Pokkarappada House, 
Kalpen,i Is1an682 557. 

(By Advke: Sri 	Unnik.rishnan) 

Versus 

The Adrninisrator, 
Union Territor' of Lakshadweep, 
Kavaratti.-682555 

The Director of Panchayat, 
Department of Panchayat, 
Union TerritOry of .Lakshadweep, 
Kavarattj-6g255.5 

The Chief E..écii.tive Officer, District Panchayat, 
Unioi Territory of Lakshadweep, 
Kavaratti-655 

The Veteiinay Assistant S1irgeQn, 
Village DweCp Panchayat, 
Kalpeni-682 57 

Applicants 

Respondents 

(By Advocate: Sri S. Radhakrishnan) 

61. OA 395/2013 

Sai61•i, Sb Yusuf, aged 40 years, 
Chei iyarnnallala 1-louse, Kadamat, 
I Ie1)isti ict Panchayat, Kadarnat 

Abdul Shukb, S/o Sayed Au, aged 41 years, 
Ukkayqlett. 1-louse, Kadamat, 
B us Dri\'er, District Panchayat, Kadamat. 

M. Khalid, S/b Nadeer, aged . 43 years, 
Madurakam House, Kadamat, 
1-lelper, District Panchayat, Kadamat. 

AyoObkhan, S:/o  Kuhikoya, aged 37 years, 
Keertii:Mahal 1-louse, Kadarnat, 
1-Ic lpe, District Panchayat, Kadamat 	 Applicants 

(By Advocate Sri R Sreeraj) 

Versus 
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Th 	inisrator, 
Unior1 111tS1y of L akshadweep, 
Kavait82 555 

The Dir6ctor
`
~ of Panchayat, 

Department fPanchayat, 
AdministratiOn of Union Territory of Lakshadweep, 

Kavaratti-6825 55 

The Chief Executive Officer, District Panchayat, 
Kavaratti-682 55 	 Respondents 

(By Advocate: Sri 5., Radhakrishnan) 

62. OA 400/2013 

P P Siiaj, aged 44 years,.S/0 M. Subaii, 
PuthiyaPanlaam I-louse, Agatti Island, 

UniQn Territ ry of Lakshadweep. 

2. 	Nouhâd.A!i ged 32 years, S/a U. Sabjan, 
KeelaS.araminaPada House, Agatti Island, 

UniOn Territory of Lakshadweep. 

M.l. i\bdul.Naser ged 28 years, S/oM. Abdul Rahirnan, 

Me.!a Jllon l:louse, Agatti island, 
Ubiô'erritory of Lakshadweep. 

T.:iMid aged 30 years, S/o Kidave, 
Me.la1ThthIoUsc, Agatti Island, 
Union 1frr''to ry of Lakshadweep. 

K.C: Adul.Shukoor, aged 38 years, S/a Kasmi, 
Kariyamacliett.HOu5C, Agatti island, 
Union'! erritOry of Lakshadweep. 

M.P. Ni7anUddin, aged 27 years, S/o M. Abusala, 
N4elapu,ra. House, Agatti Island, 
Union Tci:riry of Lakshadweep. 

(By Advocate Sii 1 Anilkumai) 

:1 	 Versus 

1, 	The Adminis(rator, 
Union territory of Lakshadweep, 
Ka'aratti.-682551 

2. 	The Chairperson, 

Applicants 

2 

3 



c. 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep 682553 

3 
	

The Employment Ofcer, Kavaratti, 
Union Territory of Lalshadweep-6825'5 1. 

The Director of Panchayat, 
Department of Panchayat, Kavaratti, 
Union Teriitory of Lakshadweep-68255 1. 

The Chief Executive Officer/Special Officer, 
Village (Dweep) Panchayat, 
Agatti Island, Union Territory of Lakshadweep-682553. 

6. 	The Deputy Col lectoi'/ASO, 
Agatti Island, UnionTerritory of Lakshadweep-682553. 

(By Advocate: Sri S. Radhakrishnan) 

63. 0A404/2013 

Nadirsha NP., S/o Nallakoya P.V., 
aged 31 years, Nenampappada (House), Kalpeni Island. 
Union Territory of Lakshadweep, 
Working as Casual Labourer in the 
[)epartmenl. of Science & Technology Kalpeni Dweep. 

Affefudheen A.K., 
S/o Cherikoya K, aged 30 years, 
Akkara (House), Kalpeni Island; 
Union Territory of Lakshadweep, 
Work.ingas Casual Labourer in the 
Department of Science & Technology-
Kalpeni Dweep. 

(By Advocate: Sri Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

V eisu 5 

The Administrator, 
Union Territory of Lakshadweep, Kalpeni. 

2. 	The Chairperson, 
Village ([)weep) Panchayat, Kalpeni. 

The Director of Panchayat, 
Department of Panchayath, Kavaratti-6825 55. 

Applicants 



4. 	The Director, 
	 S 

I)epartrnent of Science & Technology 
Kalpeni. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (RI ,3 & 4)) 

64. OA 406/2013 

M.P. Shihabudheen, aged 30 years, 
S/o E.C. Mohammed Au, 
Skilled Labourer, Anial Husbandry Unit, Kiltan, 
Residing at Malayampura, Kiltan Island. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti.-682555 

1)irector of Panchayat, 
[)epartment of Panchayat, 
Administration of Union Territory of Lakshadweep, 
Kavaratti-682555. 

The Veterinary Assistant Surgeon, 
Office of the Veterinary Assistant Surgeon, 
(Animal 1-lusbandry Unit), 	* 
Kiltan Island, Lakshadweep-682 557. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan-682 557. 

(By Advocate: Sri S. Radhakrishnan (R1-3)) 

65. 0A413/2013 

AsifAjnad,, S/o Bader, aged 26 years, 
Pathummathoda (House), tKiltan Island, 
U.T. of Lakshadweep, Working as 
Homeopathic Attender in Homeopathic Unit 
Kiltann Dwcep. 

(By Advocate: Mr. Grashious Kuriakose, Sr.) 
(By Advocate: Ms. Daisy I Daniel) 

Versus 

Applicant 

Respondents 

Applicant 
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 The Administrator, 
Union Territory of Lakshadweep, 
Kavaratti-.682555. 

 The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

 I)irector of Panchayat, 
Department of Panchayath, Kavaratti-682555. 

 Mission Director, 
National Rural Health Mission, Kavaratti-682555. 

 Medical Officer in Charge, 
Primary I-Iealth Centre, Kiltan Island. 	 Respondents 

(By Advocate: Sri S. Radhakrishnan (Ri, 3 to 5)) 

66. 0A42312013 

 Abdul Kareem C., aged 42 years, S/o, Subair P.P., 
Chonam House, Agatti. 

 lJbaid V., aged 35 years, S/o Bamban, 
Va!iya 111am, Agatti. 

 MOhammed M., aged 40 years, S/o Basha A.P., 
Moothammada House, Agatti. 

 Hafsath M., aged 46 years, Dbo Ummer, 
Moothammada House, Agatti. 

 Maviya U., aged 48 years, S/o Ahamed, 
Uriyoda House, Agatti. 

 Umilla T.P., aged 54 years, D/o Khader, 
Thekkilappura House, Agatti. 

 Ummer C.K., aged 54 years, S/o AlifT.P., 
Chekkakkal House, igatti. 

 Aboobacker P.K., aged 31 yCars, S/o Koyassan, 
Puthukotta House, Agatti. 

 Mohammed T.P., aged 39 years, S/o Hamza, 
Thoppumpadi House, Agatti. 



S 
Saromma M., aged 39 years,. D/o 1-Jamza, 
Mariyathoda House, Agatti. 

Ashraf AK,, aged 42 years, S/o Aharned M., 
Achan Kuttiyoda 1-louse, Agatti. 

12, 	Abdul RazzakR., aged 33 years, S/o Hamza U., 
Roullammada I-louse, Agatti. 

13. 	Shal'fabi PP., aged 36 years, D/o l-larnza K., 
Puthiyapura I-louse, Agatti. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Versus 

I. 	The Administrator, 
Administrtion of the Union Territory of Lakshadweep, 

Kavaratti-682555. 

Director of Panchayats, 
Deparlixient of Panchayats, 
Administration of the Unioi Territory of Lakshadweep, 
Kavaraiti-682555. 

Director of Education, 
Directorate of Education, 
Administration of the Union Territory of Lakhadweep, 
Kavaratti-682555. 

Village (Dweep) Patichayat, 
Agatti Island represented by. 
its Excecutive Officer-682554. 	 Respondents 

(By Advocate: Sri S. Iadhalris1nan) 

67. 	OA 444112013 

Aboosalih, S/o Rasheed Koya, 
Padalapura, Kiltan Island. 
Union Territoiy.of Lãkshadweep, Fip-82558. 	 Applicant 

(By Advocate: Sri Shabu Sreedharan) 

- 	Versus .. 	.. 	. 

1. 	Union Territory of Lakshadweep represented 
by the Administrator, 
Kavai'atti Island. Pih- 682555. 



The Director of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island. Pin- 682555. 

The Chairperson, 
Village (Dweep) Panchayat, 
Kiltan Island. 
Union Territory of Lakshadwep, Pin-682558. 

The Executive Officer, 
Village (Dwep) Panchayt, 
Kiltan Island. 
Union Territory of Lakshadweep, Pin-682558. 

The Assistant Engineer, 
Electrical Sub Division, Kiltan Island. 
Union Territory of Lakshadweep 
P in- 682558. 

(By Advocate: Sri S. Radhakrishnan (RI, 2, 4& 5)) 

68. OA 453/2013 

I. 	1-lameed K., S/o Abdul Rahrnan, aged 36 years, 
Keela71llam H) Kiltan Island. 
Union Territory of Lakshadweep. 
Working as Casual labourer in 
Lakshadweep Building Development Board, Kiltan. 

Saleem K., S/o Badar K, aged 28 years, 
Kuttukum (I-I) Kiltan Island, 
Union Territory of Lakshadweep. 
Workiig as Casual labourel' in 
Lakshdweep Building Development Board, Kiltan. 

1-lisminoor, S/o Moharnrnd, aged 38 years, 
Pakkiyoda (I-I) Kiltan Island., 
Union Territory of Lakshaweep. 
Working as Casual labourer in 
Lakshadwcep I3uilding Develdpment Board, Kiltan. 

Ponkutti, S/o Pookoya, aged 48 years, 
Surambiyoda (H) Kiltan Island, 
Union Territory of Lakshadweep. 
Working as Casual Labourer in 
Lakshadweep Building I)eveloprneni. Board, 
Kihan., 

Respondents 

Applicants 



(By Advocate: Mr. Grashious Kuriakose, Sr.) 

(13)' Advocate: Ms. Daisy I Daniel) 

\/ersus 

I 	The Administrator, 

Union Territory of Lakshadweep. 

The Chairperson, 
Village (Dweep) Panchayat, Kiltan. 

Secretary, 
Lakshadweep Building Development Board, 

Kavaratti. 

Director of Panchayat, 
Department of Panchayat, KavaraUi. 	 Respondents 

(By Advpcate: Mr. S,,Radhakrishnan (RI, 3 to 4)) 

69. 	O.A No. 488/2013 

Salmath 
D/o. Sr'ed 1(o)/a ...... 

Madapally I-loUse 

Chetlat Island, 	 A'pplicant 

(13)' Advocate Mr. KB. Gangesh) 

\/ersus 

The Atninistrator, 
Admintration of the Union Territory 

of Lak hadweep Kavaratti - 682 555. 

The Director (Services) 
Adtinisfration Of the Union Teritory 

of Lakshadweep (Secretariat), 

KavattL 682 555. 

Department ofScience and Technology 
Un i on Tern toryo f Lakshad weep, 

KavaraThi 682555. 

Jepented by its Director. 	 Respondents 

(B)' AdvocateMr. S. Radhakrishnan) 

70. 	OA 492/201.3 



• K. Bushra Beçgum, W/o Hakeem, 
• Aged 27 year, Casual Labour, 

•Offic.e of theVeterinary Assistant Scgeon, 
Animal Husbndry Unit, Amini. 
Lakshadweep-682 552. 

(By Advocate: Sri V.B. l-Iaiinarayan) 

Versus 

Union of [ndia rep. By 
the Administrator, 
Union Territory of Lakshadweep, 
Kavaratti Island, Pin- 682555. 

. The Director of Panchayat, 
Department of Panchayat, 
Union Territory of Lakshadweep, 
Kavaratti Island- Pin-682555. 

J'he Veterinary Assistant Surgeon, 
Animal Husbandty Unit, Arnini; 
Union Territory of Lakshadwep-682 552. 

....he Chairperson, 
Village (Dweep) Parichayat, 
Amini, Lakshadweep -682552. 

(By Advoëate: Sri S. Radhakrishnan (Rl-3)) 

71. OA 499/2013 

Rahmath F3eegum Keelakunnikkarn, 
W/o. Mohammed B.K, 
Data Entry Opertor (M(NREOA), 
Sub-Divisional Office, 
Kadam'cit Island, 
Union lerritory of Lakshadweep. 
Residing at Keelakunnikkam House, 
Kadamat Island 
UnionTerritory of Lakshadweep, PIN —682 556. 

2. 	Mohanirhed Shafi Qraishi Malika, 
Sb. M. Sayedali, 
Data Entry Operator (MGNREGA) 
Village (Dweep) Panchayat Office (MGNREGA) 
Kadamath Island, Union Teritby of Lakshadweep, 
Residing at Malika,House 
Kadamat Island, 

Applicant 

Respondents 



S 
Union Ferritory of Lakshadweëp, PIN —682 556 , 	Applicants 

(By Advocate Mrs. Sreedevi Kylasanath) 

Versus 

The Administrator, 
Union Territory of Lakshadweep, 
(Depaitment of Rural Development) 
Kavaratili. 

The District Programme Coordinator, 
MGNREGA, Kavarathi, 
Union Territory of' Lakshadweep. 

The Programme Officer, 
National Rural Employment Guarantee Act, 
Office of the Programme Officer, 
National Rural Employment Guarantee Act, 
Kadamat, Union Territory 
of' Lakshadveep. - 	 Respoiidents 

(By Advocate Mr. S. Radhakrishnan) 

72. OA 507/200 

MuthuKoya K 
Casual:Labour, Street Light Maintenance 
\/illagé Dweep Panchayath, Amini Island 
Union Territor' of Lakshadweep 
Permanent address Kunninamel House 
Ahini island, Union Territory of Lakshadweep 
Pin - 682552 	 Applicant 

(By Advocate; Mr.TCG Swamy) 

\/ersus 

The A:1niStrtOr 
Union rri Wry of Lakshadweep 
Lakshad'eep Administration 
Kavarafti -- 682 555 

The Executive Engineer 
(Department of Electricity) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 612 SSS 

The Secretary (Panchayats) 
(Directorate of Panchayats) 
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Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 

4, 	The Chairperson 
Village Dweep Panchayat 
Arnini Island, 
Union lerritory of Lakshadweep - 682 552 

The Asistant Engineer (Ele) 
Electrical Sub Division 
Union Territory of Lakshadweep 
Amini Island - 682 552 
The Director 
(Directorate of Panchayats) 
Administration of the Union Territory of Lakshadweep 
Kavaratti - 682 555 	 ' 	 ' 	Respondents 

(B),  Advocate: Mr.S.Radhakrishnan (Rl-3,5&6) 

73. 	O.A No. 509/2013 

Maleeha Beegum K.C. 
I)/o. Indeen Kandilath 
Kaval Chetta I-louse, Androth. 

Shahida Beegum K. 
D/o. i-lamzakoya 
Kandlath 1-louse, Androth. 

Subaida M. 
D/o. Kidave U.K 
MaklKer 1-louse, Androth. 

Aysha'Legurn P.V.K 
D/o. Yakoob P.1K 
Puthiyentamveli Kad 
Androth.' 

Rah math B eegum K 
D/o. l-l'amzakoya P.P 
Kunhali 1-louse, Androth. 

l'hahira L. 
D/o. Seethi Nallal 
Lavanàkal I-louse 
Androth. 

Subaid A. 
D/o, Syed Mohammed M. 



iOi 	

S 	• 
Aliyathara House, Androth. 

Fathirnathu Suhurabi P.V.K 
D/o. Majeed P.V.K 
Pentambeli Kad, Androth 

Siyad Khan L. 
Sb. Kunhikoya A. (Late) 
Kandilth House, Androth. 

RaisaK. 
D/. Badarudheen Melechetta Mechery 
Kadiyammada 1-louse, Androth. 

I 1. 	11aseena Beegum C.P.1 
D/o. Abdulla M.P 
Chemmachery Puthiya 111am House 
Androth. 

12 	1-tabsabi P.U.P 
Dbo Fâkarukdheen K. Cieriyadam 
Ummathabiyapura House, Androth. 	 Applicants 

(By Advocate: Mr. K.B. Gangesh) 

Ve'sus 

1. 	The Administrator, 
Adrninitration of the Union Territory 
of Laksadweep, Kavarathi - 682 555. 

2 	DuectQIate ollndustiies 
U nionfrritory of Lakshadweep 
Kavarth i, represented by the 
Director of Industries - 682 555. 

3. 	Coir Supervisor 
Coir Production Centre, Androth - 682 557. 	Respondents 

(By Advocate: Mr. S. Radhakrishnan) 

74. OA 510/2013 

1-laseena.@ 1-laseenabiTherakkal 
f!ieiaI<1 I-louse, Kadamath 
Data Ly Operator 
\Ji11ag.I.weep Panchayath, Kadamath 	 Applicant 

(By Advocate: Mr.R.Sreeraj) 



Versus 

1 . 	The Administrator 
Union Territory of Lakshad.wee'p 
Kavaratti - 682 555 

The Director of Panchayath 
Department of Panchayath 
Administration of Union Thrritory of Lakshadweep 
Kavaraiti-682 555 

The F.xccutive Officer, 
Village (Dweep) Panchayth 
Kadamat - 682 556 

The Chairperson 
Village (Dweep) Panchayath 
Kadamat - 682:556 

The I) strict Programme Coordinator 
MGNftI/GA, Kavaratti - 682 555 

The Sub Divisional Officer and 
Programme Officer MUNREGA 

Kadamat - 682 556 

(By Advocate: Mr.S.Radhakrishnan (R1-3,5&6) 

Respondents 

75. OA 557/2013 

1. 	K.V.Nasecr 
Kodavalappu House, Kiltan 
Cook, Government Senior Secondary School 
Kiltan 

Kilappura I-louse, Ki Itan 
Peon, Government Senior Secondary School Applicants 
Kiltan 

(By Advocate: Mr.R.Srec:aj) 

Versus 

I. 	The Administrator 
Union lerritory of Lakshadweep 
Kavaratli— 682 555 

Applicants 

2. 	The Director of Panchayath 



Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

The Executive Officer, 
Village (Dweep) Panchayath 
Kiltan - 682 558 

The Chairperson 
Village (I)weep) Panchayath 
Kiltan-682 558 

The Principal 
Government Senior Seconday School 
Kiltan - 682 558 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan (R1-3 & 5) 

76. OA 566/2013 

SaflyathS 
Cook, Government High School 
Kadarnath 
Residing at Pallam, Kadamath Island 
Union Territory of Lakshadweep 

P.P.Ismail 
Cook, Government J.B.School 
Kadamath 
Residing at Kadarnath Island 

M.P.Attakoya 
Cook, Government J.B.School 
K adamat Ii 
Residing at Kailiyammakada 
Kadamath Island 

K.K.Khalid 
Cook, Government J.B.School 
Kadamath 
Residing at Biriyommada 
Kadarnath Island 

P.Amanulla 
Cook, Government J.B.School 
K adamat h 
Residing at Kunnumpura 
Kadamath Island 



Ummer PP.1 
Cook, Government J.B.Scho! 
Kadamath 
Residing at Alikothapura 
Kadamath Island 

HidayathullaP 
Cook, Government J.B.School 
Kadamath 
Residing at Kadamath Is1arid 

.8. 	Muhammed Shafi P.P 
Cook, Government S.B.S chiôà! 
Kadamath J. 
Residing at Kadamath Islaid 

9. 	Pookunhi.koya P.P 
Watchman / Helper 
Government Jawaharlal. Nehru Senior Secondary. School 
Kada.math 
Residing at Puthiyapura 
Kadarnath Island 

Abdu!Iakoya B.M 
Watch and Ward 
Government J.B.School, Kadamath 
Residing at Biriyommada 
Kadarnath Island 

JaferP 
Driver, Jawaharlal Nehru Senior Secondary .School 
Kadamath 
Residing at Pupathada 
Kadamath Island 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Lakshadweep 
Kavarani - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Teritory of Lakshadweep 
Kavaratti - 682 555 

The Head Master 

Applicants 



Government J B School 
Kadamath - 682 556 

4, 	The Principal 
Jawaharlal Nehru Senior Secondary School 
Kadarnath - 682 556 	 Respondents 

(By Advocate: fvlr.S.Radhakrishnan) 

77. OA 567I201I 

Habeebulla P.M 
Puthiya Malika House, Kadamath 
Driver, Government Jawaharlal Nehru 
Senior Secondaiy School 
Kadamath Island 	 Applicant 

(By Advocate: Mr,P.V,Mohanan) 

Versus 

I . 	The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 

Kavaratti - 682 555 

The Principal 
Government Jawaharlal Nehru Senior Secondary School 
Kadamath Island 682 556 	 Respondents 

(By Advocate: Mr.S ,Radhakrishnan) 

78. OA 580/2013 

I. 	Yacoob 
Kathathe Chetta I-louse, Kadmat. 

Vahida 
Mariki lam 1-louse, Kavaratti. 

Habusa 
Alachapada, Kavaratti. 

Yacoob 
Kaladi I-louse, Kavaratti. 
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 Muhammed Salih 
Aynepura 1-louse, Kavaratti. 

 Fareecla Beegarn 
Molokepura House, Kav.ratti, 

 Saleem 
Pallicham 1-louse, Kavar.ti. 

 Bamban 
Nambicharn House, Kavtti. 

 Sayed Abdullakoya 
Chendipura House, Kavaratti. 

 •Nafeesathbi 
Poodiyarn 1-louse, Kavaratti. 

11, Janmliyath 
Thirinipura1-Iouse, Kavaratti. 

 Fazeela Beegurn 
Kannipura House, Kavaratti. 

 Ummer 
Thirinikad House, Kavartti. 

 Firozkan 
AthnacharnmadaHouseKavaratti, 

 Jaffer 
Mariki lam House, Kavaratti. 

 Arnanulla, 
Mela IilarnHouse, Kavratti. 

 Sirajudheen 
Molokepura I-louse, Kavatti. 

 Hiyasudheen 
Chamayathapura House, Kavaratti. 

 Fathahudeen 
Kadapurathaba 1-louse, K:àvaratti. 

 Muneer 
Kuttipapepura House, Kvaratti. 



S 
Ashik 
Puthiya Alikorn Flouse, Tvaratti. 

Muhammed Musthafa, 
Achadapurakatt House, 	rott 

Mujeeb Rahman T.P, 
Thaleka Pura, Kavaratti. 

Jarnhar 1-lussain 
Beeranthoda House, 	tti. 

Muhsin 
Bee.ranthoda I-louse, Kaáatti. 

Rauf 
Chettipura House, Kavaratti. 

Hazarath 
Chungam 1-louse, Kavar.tti. 

Khalid 
Thotiathapura House, K:aratti 

(By Advocate: Mr.K.B.Gangesh) 

Versus 

The Administrator 
Administration of Unior Territory of Lakshadweep 
Kavaratti - 682 555 	= 

Director of Panchayath 
Department of Pan chayath 
Administration of Union 'Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Agriculture 
Department of Agriculture 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Director of Animal Husbandry 
Department of Animal Husbandry 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Village (Dweep) Pancha9àth Kavaratti Island 
represented by its Executive Officer, 

Applicants 



Pin-682554 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

79. OA 582/2013 

Rasheed Koya 
Multi Task Employee 
Public Library, Kilthan 
Residing at Kilthan 

Srnt.SulfabeegQm 
Cook, G.H.S Kadma.t 
Residing at Melachetta IIajjirpakudi 
Kadamath Island 	 Applicants 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

The Administrator 
Union Territory of Laksadweep 
Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of UniolTi Territory of Lakshadweep 
Kavaratti - 682 555 

The Library and Information Assistant 
Office of Library and Information Assistant 
Public Library, Kilthan Island 682 557 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

80. 	0A601/2013. 

Rasheed Koya S.V., S/o. Abdulla Koya P.S., 
Shaiknaveed (1-I), Kiltan Island P0., 
Union Territory of LakshadWeep, Pin -682 555. 	Applicant 

(By Advocate: Mr. Shabu Sreedharan) 

Versus 

Union Territory of Lakhadweep, represented by the 
Administrator, Kavaratt island, Pin - 682 555. 

The Director of Panchath; Union Territory of Lakshadweep, 



,. 	
.. 

lavaratti Island, Pin - 682 555. 
	

. 

The Chairperson, Village (Dweep) Panchayath, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. 

The Executive Officer, Village (Dweep) Panchayath, 
Kiltan Island, Union TérritoryofLakshadweep, Pin —682 558. 

The Library and Information Assistant, Public Libraty, 
Kiltan Island, Union Territory of Lakshadweep, 
Pin - 682 558. 

[By Advocate: Sri S. Radhakrishnan, (R 1 )  2, 4 & 5)] 

81. 0A63412013 

Ma1ikdeenr, aged 21 yeas, S/o,Hamzath, 
Sara Manzil House, Agatti. 

(By Advocate: Sri K.B. Gangesh) 

Versus 

Respondents 

Applicant 

I . 	The Administrator, 
Administration of the UniooTerritory of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayats, 
Department of Panchayats, 
Administration of Union Teritory of Lakshadweep, 
Kavaratti —682 555. 

Department of'Educatipn, Administration of the 
Union Territory of Lakshadweep, Kavaratti, 
represented by its Directoi' —682 555. 

Village (Dweep) Panciayat, 
Agatti Island, represented by  its Executive Officer, 
682 554. 

(By Advocate: Sri S. Radhakrishnan) 

82. 	OA 635/201.3 

Res po n dents 

Fathahudheen K.P., aged 40 years, Sb. Sayed Muhammed Koya, 
Kattampalli House, Agatti. 

Younis, aged 31 years: S/&. .Abdulla, Mariyathoda House, 



I 
Agatti. 

K.M. Shahida, aged 40 yeaes, D/o.Kasmi, Kuttiyarn 
Mukriyoda I-louse, Agatti. 

K.M. Amina, aged 46 yearDIo. Abdul Rahman, 
Kuttiyam Mukriyoda H ouse js gatti. 	Applicants 

(By Advocate: Sri KB. Gangesh) 

Versus 

The Administrator, 
Administration of the Union Territory of Lakshadweep, 
Kavaratti-682 555. 

Director of Health Services, 
Directorate of Health Services, 
Kavaratti - 682 555. 

Medical Officer in charge,;:, 
Cornmuiity l-lalth Centre, Agatti - 682 553. 

Medica' Officer hi Chrg,, 	vGand)) Spec)a)y Hospta, 

Agatti — 682 553. 

Village (Dweep) Panchayat, Agatti Island, represented by its 
Executive Officer, 682 553. 	 Respondent 

(By Advocate: Sri S. Radhakrishnan) 

83. OA 791/201 

Fareeda Beegum M.i., Meppada 111am, 
Agatti Island. 	 Applicant 

(By Advocate: Sri K.B. Gangesh) 

Versus 

The Administrator, 
Administration of the UnidPTëfriory of Lakshadweep, 
Kavaratti-682 555. 

2. 	Director of Panchayats, 	. 
Department of Panchayat 	- 
Administration of Union Territor' of Lakshadweep, 
Kavaratti - 682 554. 



Project Manager, Desiccatedonut Powder Unit, 	 • 
Lakshadweep Develop.ent ; Ioration 
Agatti, Kavaratti - 682 554.y 

The Deputy Director (Adrn);takshadweep Development 
Corporation, Kavaratti  

Village (Dweep) Panchayat,. 	I  
Agatti Island, represented by its Executive Officer, 
682 553. 	 Respondents 

(By Advocate: Sri S. Radhaishi) 

84. OA 822/2013 

B.P. Navas, Aged 27 years, S/0. KasrniM.P., 
Valiyapura I-louse, Kilthan Island P.O 
U.T. of Lakshadweep. 

(By Advocate: Sri P.V. Mohanan) 

Versus 

The Administrator, 
UT of Lakshadweep, 
Kavaratti-682 555. 

Director of Panchayat, 
Department of Panchayat, 
Administration of UT of Lakshad''eep, 
Kavaratti —682 555. 

The Principal, Government Higher Secondary School, 
Kilthan Island - 682 556. 

85. OA 880/2013 

Muthukoya N.P 
Nalakapura, Kiltan Island 
Union Territory of Lakshath'éeP- 682 558 

(By Advocate: Mr.Shabu Sreedhran) 

Versus 

1. 	Union Territory of Lakshadwep represented 
by the Administrator 
Kavaratti Island —682 555 

Applicant 

Respondents 

Applicant 



	

. 	
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Director of Panchayath 
Union Territory of Lakshadvep 
Kavarattj Island - 682 555.L., 

The Senior Administrative Gfficer 
Education (District Panchadth)' 
Union Territoiy of Lakshadeep 
Kavaratti Island - 682 555 

4. 	The Principal 
Government Senior Secdnary School 
District Panchayat, Kiltan 11âd 
Union Territory of Lakshadweep 682 558 

(By Advocate: Mr.S.Radhakrishna 

86. OA 898/2013 

K.C.Abduj Khader 
Kulikaraya Chetta House 
Chetlat Island 
Union Territory of Lakshadweep 6.82 554 

1ic 
(By Advocate: Mr.Shabu 

Versus 

Union Territory of Lakshadweep represented 
by the Administrator 	'Ni 
Kavarattj Island —682 555 	uft N 

) 

The Director of Panchayath 
Union Territory. of •Lakshadwèp 
Kavaratti Island - 682 555 . 

The 'Senior Administrative. Officer 
Education (District Panchayath) 
Union Territory of Lakshadweep 
Kavarattj Island - 682 555 

The Principal 	 . 
Government Senior Secondä.y'Schoo! 
District Panchayat, Chetlat .J'land 
Union Territory of Lakshadweep 682554 

(By Advocate: Mr.S.Radhakrishn)m.'E 

Respondents 

Applicant 

Respondents 



-- --___ 

87. 	OA 904/2013 
	

I ,  

H 
Kadeeja C.P 
Cheriyapurakad 
Kalpeni Island 

(By Advocate: Mr.K.B.GangesI, 

S 

Applicant 

VersisH: 
:11 

The Ad nin istrator 
Administration of the Ur.i 	$ritory of Lakshadweep 
Kavaratti —682 555 

Ii 
Sub Divisional Officer 
Office of Sub Divisional fficer 
Kalpeni Island 682 

The Director (Rural debpmet) 
Department of RuralDe4: lbpment 
Administration of the Uion Territory 
of Lakshadweep, Kavarâtti - 682 555 

(By Advocate: Mr.S.Radhakrisa) 

88. 	OA 905/2013 

Abdul Khader C. 
Chekkiriyamrnada Hous 
Agatti 	Island 

Buar Jamhar T.P :1 
Theklapura House 
Agatti Island 

(By Advocate: Mr.K.B.Gange) 

Versi 

I. 	The Administrator 
Administi'ation of the Unh Terfitory of Lakshadweep 
Kavaratti Island - 682 	5 

2. 	Director of Panchayaths: 
Department of Panchayaths 
Administration of the Urin Territory of Lakshadweep 
Kavaratti Island - 682 555 

2. 

3 

Respondents 

Applicants 



Project Manager 
Desiccated Coconut Powder Ut 
Lakshadweep Developmnt Cor oration Limited 
Agatti, Kavaratti - 682555 

The Deputy Director (dmi)L 1 
Lakshadweep DeveloriieritCoiporation 
Kavaratti - 682 555 

Village (Dweep) Panclllayath 
Agatti Island represented b' its 
Executive Officer - 682 553 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

89. 0A939/2013 

I. 	Safiyullah K.C. 	H. 
Kuttiyachada Hou.se 
Kalpeni Island 	;. 

2. 	Saiful Ia N'I .1 
Melaillam House 
Kalpeni Island 

3.. 	Kunhikoya M.V 
Mathil Va!iyammada HdUse 
Kalpeni Island 

I 
4. 	Kidave K.O 

Kakkachiyoda 1-louse 
Ka!peni 1-louse 	 Applicants 

(By Advocate Mi K B Gangsh) 

Versus 	
J1. 

T1- 	A A I 
I ItL. f'UtI1II 11L1 LUi 

Administration of the I lpn Territory of Lakshadweep 
Kavaratti Island - 682 

2 

3 

' S 

'S 
'S 

Director of Panchayat] 
Department of Panch 
AdministratiOn of the 
Kavaratti Island - 682 

Lakshadweep Buildi'n 
Union Territory of L'a 
Kavaratti representd 

nion Territory of Lakshadweep 

)evelopment Board 
ad weep 
"its Secretary - 682 555 



S 
The Technical Officer 
Lakshadweep Building evelopment Board 

Kalpeni Island - 682 553 

Village (Dweep) Panehayath 
Kalpeni Island representedby its 
Executive Officer - 687J553 	 Respondents 

(By Advocate: Mr.S.Radhakri hnan) 

90. OA 942/2013 

1, 	Mohammed Ashik 
Palliyat I-louse 
Androth Island 

Abdul Latheef 
Karakunnel House 
Androth Island 
Mohammed Ubaidulla 
Chodath House 
Androth Island 

Mohammed Fathahulla 
Karachetta I -louse 
Androth Island 	 Applicants 

(By Advocate: Mr.K.B.Gangeh) 

Versus: 

The Administrator 
Administration of the Union Territory of Lakshadweep 
Kavaratti Island - 682 555 

Director of Panchayaths L 
Department of Panchayáths 
Administration of the UHion Territory of Lakshadweep 
Kavaratti Island - 682 555 

Lakshadweep Building eve1opment Board 
Union Territory of Lakshadweep 
Kavaratti represented by its Secretary —682 555 

The Technical Officer 
Lakshadweep Building Ievelopment Board 

Androth Island - 682 554 

' • 0 

N 



\7 illage (Dweep) Panchayath 
ndroth Island represented by its 

Executive Officer - 682 554 

(By Advocate: Mr. S .Radhakrihnan) 

91. 0A952/2013 

Abdul Salarn N.P 
Casual Labourer 
Power House, Kalpeni 
Residing at Nenampappada House 
Kalpeni, Union Territory of Lakshadweep 

C.K.Attakoya 
Casual Labourer 
Power House, Kalpeni 
Residing at Chakakeel;HOJse 
Kalpeni, Union TerritorO'f Lakshadweep 

P.Mohammed 
Casual Labourer 
Power 1-louse, Kalpeni H' 
Residing at Pokkayoda House 
Kalpeni, Union Territory of Lakshadweep 
Hamza Koya P 
Casual Labourer 
Power House, Kalpeni 
Residing at Pallath House:: 
Kalpeni 	 :1 

(By Advocate: Mr. Hariraj M.R) 

Versus 

Union of India representèd:bi the Secretary 
to Government of Indiafl 
Ministry of Home Affairs 
New Delhi— 110001 

2. 	The Administrator 
Union Territory of Lakhad)ve'p 
Kavarattj - 682 555 

3.. 	Executive Engineer 
Department of Electricity: 
Kavaratti, Union Territory of Lakshadweep 

Respondents 

Applicants 

V 



r.  

 

S 

 

4. 	Junior Engineer, 
Electrical Section, Kalpeni 
Union Territory of Lakshadweep 

(By Advocate: Mr.S.Radhakrishnan (R2-4) 

92. OA 1100/2013 

AbdulKhader C.P 
Chandipura, Kavaratti 
Union Territory of Lakshadweep 

(By Advocate: Mr.P.V.Mohanan) 

Versus 

Respondents 

Applicant 

The Administrator 
Union Territory of Lakshadweep 
Kavaratti - 682 555 

Dii'ector (Rural Development) 
Department of Rural Development 
Administration of the Union Territory of Lakshadweep 
Kavaratti — 682 555 

Director of Panchayath 
Department of Panc•hayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 	 Respondents 

(By Advocate: Mr.S.Radhakrishnan) 

93. OA 1202/2013 

Akathar Ahammed K.K 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnamkulam House 
Kalpen. i Island 
Union Territory of Lakshadweep 

Mohammed Iqbal KPV 
Internal Inspector 
Agricultural Department, Kalpeni 
Kunnipavavaliyammava House 
Kalpeni Island 
Union Territory of Lakshadweep 



Fareeda Beegum P.V. 
Internal Inspector (Multi Skilled Worker) 
Agricultural Department, Ka1pei 
Pentamveli House 
Ka1pei Island 
UniohTerritory of Lakshad weep 

(By Advocate: Mr.P.V.Mohanan) 

V el-s US 

The Administrator 
Union Territory of Lakshadweep 

Kavaratti - 682 555 

Director of Panchayath 
Department of Panchayath 
Administration of Union Territory of Lakshadweep 
Kavaratti - 682 555 

Agricultural Officer 
District Panchayath (Agriculture) 
Kalpeni Island —.682 557 

Chief Executive Officer 
District Panchayath 
Kavaratti - 682 555 

(By Advocate: Mr. S.Radhakuishnan) 

94. O.A No. 1225/2013 

C.P. Showkathali, 
S/o. Mohammed Koya 
Casual Labour, Electrical Section, 
Kalpeni. 
Residing at Chemmanam Pally House 
Kalpeni 

(By Advocate: Mr. Hariraj M.R) 

Versus 

1. 	The•UionofIndia 
Repinted by the Secretary to 
Go\'éihment of India, 
Mihistry of Home Affairs 
New Uelhi —110001. 

Applicants 

Respondents 

Applicant 



The Administrator 	 S 
Union Territory of Lakshadweep 
Kavaratti - 682 555. 

Executive Engineer 
Department of Electricity 
Kavaratti, Union Territory of 
Lakshadweep - 682 555. 

4 	Junior Engineer, 
Electrical Section 
Kalpeni, UT of Lakshadweep - 682 555. 	 Respondents 

(13)' Advocate: Mr. S. Radhak.rishnan for R2-4) 

These applications having been heard together on January 17, 2014, 
the Tribunal delivered the following common order on March 6, 2014:- 

0RDER 

Hon'ble Mr.Justice A.K.Basheer, Member (J) 

Applicants in this bunch of 94 Original Applications are residents of 

various ISlands in the Union Territory of Lakshadweep. Admittedly, all the 

applicants have been working on casual/daily wage basis in various 

departments under the Administration. All of them were engaged on casual 

basis For 89 days and re-engaged after a technical break of one or two days. 

This process has been going on in the case of quite a number of them for 

the last 10 to 20 years while in the case of a large number of others, such 

engagements are for 5 to 10 years and others are for two/three years or less. 

But in majority of the cases (in 80 Original Applications), these casual 

employees were engaged/disengaged by Village/Dweep Panchayats and/or 

District Panchayais. For the sake of convenience, these cases are 

categorized as "Panchayath and Non-Panchayath". 

2. 

 

The common grievance of all the applicants is that their services are not 

being regularized even though they have been working for years together, albeit 

on casual/daily wage basis. Therefore the common prayer in all these cases is for 

issue of a direction to the respondents to regularize their services. In the case of a 

few others who have he,7n rctrcnchcU on completion ol tne periou 01 engagemeni, 

the prayer is for issue direction to re-engage them. 



: 	 T2.3 

The short question that arises for consideration in all these Original 

Applications is whether the applicants are entitled to get their services 

regularized. 

It has been noticed already that in majority of the cases, the 

applicants have been engaged to work in various departments under .  the 

V illage/Dweep Panchayats and or/District Panchayats. Therefore, the 

Administration has taken a preliminary objection that this Tribunal has no 

jurisdiction to entertain those cases in view of the judgment rendered by a 

Division Bench of the Kerala High Court in Administrator and another 

Vs. Naderkoya and others —2005 KHC 248. It is further contended by the 

learned counsel for the Administration in these cases that going by the 

dictum laid down in a catena of decisions of the Apex Court as well as that 

of various High Courts, the services of the applicants are not liable to be 

regularized since they were admittedly engaged on casual/daily wage basis 

for 89 days, though, of course, many of them were re-engaged after a 

technical break of one or two days. 

In the other batch of cases in which the applicants have been 

engaged by the Administration in various departments under it, the 

contention raised by the respondents is that their engagement being of 

casual nature, they are also not entitled to get their services regularized. 

The common contention in all these cases is that these casual engagements 

were made without holding any regular selection process and that such 

engagements were not against sanctioned posts. 

In this context, the learned counsel for the Administration has 

invited our attention to the following decisions in support of the above 

contention:- 

	

I. 	Secretary, State of Karnataka & Others Vs. Uinadevi and Others - 
(2006) 4 8CC 1. 

2. 	Stath of Rajasthan Vs. Daya Lal - ('2011) 2 SCC 429. 
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3 	Saiya Prakash and OtIers Vs. Stale of 13/har and Others - 
(2010)4 SCC 179. 

Official Liquidator Vs. Dayanand and Others - (2008) 10 SCC I. 

R.N.Nanjundappa Vs. T: Thimmiah - (1972) 1 SCC 409. 

6, 	Jeemon V.R. Vs. Slate o/Kerala - 2012 (1) KJIC 397. 

7. 	Stale of Kerala Vs. Valsamma - 2012 KLT 294, 

Non-Panchayath Cases 

OA 212, 266, 268, 299, 325, 347, 354, 366, 372, 380, 488, 499, 509 

& 1225 of 2013. 

7. 	In the above cases, the applicants have been admittedly engaged by 

the Administration in various Departments like the Department of Science 

& Technology, Industries, Environment & Forests, Electricity, 

Directorate of Labour & Employment, Directorate of Arts & Culture, 

Weights & Measures etc. While 7 applicants in OA 299/2013 and 47 

applicants in CA 301/2013 have been working in the Department of 

Agriculture for the last 17 years right from January 1997, 2 of the 

applicants in OA 225/2013 have been working for 18 years whereas others 

in the above CA for the last 9 years. Similarly the applicants in OA 

347/2013 have also been working ever since 1997. We have referred to the 

above 2 or 3 cases only to illustrate that majority of the applicants in all the 

cases - whether in the category of Panchayat or Non-Panchayat - have been 

working as casual employees for more than 10 years and quite a number of 

them have 8 to 10 years of service to their credit, if not more. 

S. 	It is beyond controversy that all the applicants were engaged on 

casual basis without undergoing any regular selection process though in 

some cases the applicants have vaguely contended that such a process was 

in fact undergone. However, in those cases also, no material has been 

placed before us in support of the above contention. Similarly it is not in 

dispute that such engagements were not made against sanctioned posts. In 

short, this process of casual engagement on daily wage basis for 89 days 
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*as been going on in the Union Thrritory for the last two decades or more. 

These employees have continued in such casual service with a technical 

break of one or two days for several years as a matter of routine. 

Apparently it is a case of Hobson's choice for them. It is on record that a 

large number of such casual employees had approached this Tribunal in the 

'90s seeking regularization or absorption. We have been informed that 

some of them were in fact absorbed. But the applicants before us in this 

bunch of 94 cases have apparently been less fortunate. 

9. 	Umadevi (Supra) is a landmark judgment on the subject of 

"irregular" or "illegal" appointments in public employment. The five judge 

Bench had dealt with issues relating to absorption, regularization, 

permanent continuance of temporary/contractual/casual/daily-wage or 

adhoc employees appointed/recruited and continued for long in public 

employment dehors the constitutional scheme of public employment. The 

Apex Court exhorted all the High Courts not to issue directions for 

absorption or regularization unless the recruitment itself was made 

regularly or in terms of the constitutional scheme. While issuing the above 

direction, their Lordships reiterated that it must be insisted that the States 

must make only regular recruitn -ients and appointments. It was further 

observed that it would be erroneous to merely consider equity for a handful 

of people who have approached the Court with a claim, while ignoring 

equity for the teeming millions seeking employment and fair opportunity to 

compete for employment. While dealing with irregular appointments as 

distinguished from illegal appointments of duly qualified persons against 

duly sanctioned vacant posts, the Apex Court, after referring to those 

employees who have continued to work for 10 years or more but without 

* the intervention of the orders of the COurt/Tribunals, directed that the 

question of regularization of the services of such irregularly appbinted 

employees be considered on merit in the light of the principles settled by 

the Apex Court in the c.ases in S. V.Narayanappa - AIR 1967 SC 1071; 

R.N.Narijundappa -- (1972) 1 8CC 409 & B.N.Nagarajan - (1979) 4 scc 
507 - as a one time measure. 
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10. A three judge Bench of the Apex Court in Official Liquidator Vs. 

Dayanand & others had, after noticing some of the judgments/orders of the 

court which took a different view from the law settled in Umadevi, 

observed that those cases were illustrative of the non-adherence to the rule 

ofjudicial discipline which is sine qua non for sustaining the system. 

II. In Harminder Kaur - (2010) 1 SCC L&S) 202, the Apex Court had 

held thus:- 

Long service by itsef may not be a ground for directing 
regularization. Regularizalion is not a mode of appointment. 
When appointments in public office are required to be made, 
provisions of Articles 14 & 16 of the Constitution of India are 
required to be scrupulously followed. When a departure is 
made ftr not scrupulously following the conditions precedent 
laid down in the statutory rules, as also the constitutional 
scheme, ills imperative that the same must be done within the 
Jbur corners of the delegated power by the authority 
concerned." 

12. 	In the above case (I-iarminder Kaur), the appellants were school 

teachers and they were appointed by the Education Department of 

Chandigarh on contract basis for a specified period. In the offer of 

appointment itself it was made clear that the appointees would not have 

any claim for ad-hoc/regular appointments available in the Institute and 

that the contractual appointment could be made only against sanctioned 

post. The Apex Court while concurring with the view taken by the High 

Court hed  that initial appointments of the appellants were made in gross 

violation of the provisions contained in the relevant Act and also the 

doctrine of equality enshrined under Articles 14 & 16. However, taking 

note of the admitted position that 800 posts of teachers were lying vacant, 

the Apex Court expressed the hope that the plight of the appellants would 

also be taken into account by the administration and consider the 

desirability of relaxing the age-limit provided in the Rules. 
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In N.anjundappa (Supra), the Ape' Court had held thus:- 

"If the appointment itself is in infraction of the rules or if it is in 
violation of the provisions of the Constitution, illegality cannot be 
regularized. Ratflcation or regularization is possible of an act which 
is within the power and province of the authority, but there has been 
some non-compliance with procedure or manner which does not go 
to the root of the appointment. Regularization cannot be said to be a 
mode of recruitment. To accede to such a proposition would be to 
introduce a new head of appointment in defiance of rules or it may 
have the effect of setting at naught the rules." 

We do not propose to burden this order by referring to several other 

decisions rendered by the Apex Court following the principles laid down 

by the five judge Bench of the Apex Court in Urnadevi (Supra). 

 But one disturbing feature that has been noticed in this bunch of 

cases is that the 	authorities concerned, be 	it 	the Lakshadweep 

Administration or the Village (Dweep) Panchayats/District Panchayats, 

have not shown any anxiety about the sad plight of many of the employees 

who have continued in service for one or two decades or slightly less. It 

is also not clear whether any attempt was ever made to regularizç the 

services of those irregularly appointed employees who had completed 10 

years of service as indicated in Para 53 of the judgment in Umadevi 

(Supra) at that point of time. 

Be that as it may, the fact remains that hundreds of employees in this 

bunch of Original Applications have admittedly been working for a decade 

or more with routine technical break of one or two days on completion of 

89 days. It is true that the Administration or Panchayats may not require 

the services of quite a number of those employees throughout the year; but 

still it appears that many of them have been allowed to continue. Many of 

them have been engaged in one scheme or the other sponsored by the 

Central Government or in some such other schemes or programmes floated 

by the Administration on its own by utilizing the funds available with it. 

The Administration or Village (Dweep) Panchayats have not come out with 



:l. 	 S 
any data as regards the actual requirement of employees in various 

departments under them. It has been noticed that in some of the 

departments, the casual employees have been working apparently against 

regular posts for years together. Why is it that such posts are not identified and 

sanctiond? There is no clue. 

Learned counsel for the respondents has submitted before us that the 

policy of the Administration is to give minimum employment to maximum 

number ofjobless people at least for a few days in a year by engaging them 

inone séheme or the other. The policy is laudable. But still, the question is 

why large number of employees working on certain posts for years together 

without any prospect of being regularized or absorbed, are being kept on 

tenterhooks like this ? The very fact that these people have been allowed 

to continue on those posts for years together will show that such psts are 

not of casual nature. We do not propose to deal with the above aspect any 

further at this stage though it may be observed that the attitude of the 

Administration and the local Panchayats appears to be totally uncharitable, 

to say the least. 

Panchayath Cases 

Irf the other bunch of 80 Original Applications, in which the 

applicants have been engaged by Village (Dweep) Panchayats or District 

Panchayat, the main contention raised by the learned counsel for the 

Administration is that this Tribunal has no jurisdiction to entertain these 

cases in view of the decision rendered by a Division Bench of the Kerala 

High Court in Naderkoya (Supra). 

In the above case, some casual labourers working in the Water 

Supply Scheme of the Village (Dweep) Panchayat of Agathi Island had 

approached this Tribunal, aggrieved by the failure of the Union of India 

and theLakshadweep Administration in granting them temporary status 

under the Scheme for Temporary Status & Regularization introduced by 

the Unionbf India, in O.M.No. 51016/86/Estt (C) dated 10.09.1993. It 

appears that the upkeep, maintenance and distribution of the drinking water 



to the local residents of Agathi Island were initially undertaken by ,  the 

Public Works Department. Later, it was entrusted to AVAM Society. 

Grant-in-Aid was provided to meet the additional expenditure and the  

Society used to manage the Scheme. Later, Island Councils were brought'' 

into existence as per Island Council Act. Still later, the Councils were 

abolished as the Lakshadweep Island Regulation, 1988 was repealed by 

Section 88 of the Lakshadweep Panchayat Regulation, 1994 and during 

the year 1995 all the assets and liabilities of the Island Council ofAgathi 

were transferred to Village/Dweep Panchayat of Agathi. Thus all the 

labourers working with the Water Supply Scheme came under the Village 

(Dweep) Panchayat. The, casual labourers who had approachedc this 

Tribunal were admittedly under the services of the Dweep Panchayat and 

they were being paid by the Panchayat from the fund available with it. 

After considering the claim of the casual labourers, the Tribunal issued the 

following among other directions:- 

The Second respondent i.e. the Lakshadweep Administration 
would adopt the Department of Personnel & Training Casual 
Lab'ourer (Grant of Temporary Status & Regularization) Scheme, 
1998 and prescribe it prospectively to the Panchayats for granting 
tempOrary status to cas'ual labourers as per the parameters of the 
sché&. 

The first respondent, i.e. the Union of India in the Ministry of 
Personnel, Public Grievances and 'Pens ion would ensure that 
appropriate legal and technical fbrmalities are completed and th 
Scheme is made applicable expeditiously. 

From the date of issue of these orders and until the Lakshadweep 
Administration prescribes the scheme to the Panchaats for 
regularization of eligible casual workers, no regular appointments 
would be made by the Panchayais in respect of at least two third of 

thç. regular vacancies in Group D which would be kept reserved for 
the rgularization of the casual workers under the scheme. 

(d) No casual workers, including the applicants, who are in the 
servIce of the Panchayats on the date of issue of these orders would 
be retrenched on the face of availability of work or for making way 
for fresh recruits withut considering them/or the grant of temporary 
status if eligible as per the scheme. 

Pr 

20. The Division Bench of the High Court while allowing the Writ 

Petition filed by the Administration noticed that another Bench of this 



k 

Tribunal in Original ApplicationsN6.1297 & 218 of 1998 had rejected an 

identical relief claimed by some othercasual labourers, holding thus:- 

"We have carefully perused the pleadings and other materials on 
record. We have also given our anxious consideration to the rival 
submissions. We find that in both these O.As under consideration, 
the applicants were engaged by the Island Council of 
Androth/Minicoy. They might have continued to be engaged 
subsequently by the succeeding local self Government body, namely 
the Village (Dweep) Panchayat of Androth/Minicoy. The 
Chairpersons of the respective Island Council might have with or 
without proper authority from the Councils issued what are 
purported to be appointment orders and the subsequent service 
certificates. We have good reason to reject the same as those do not 
reveal the applicants' nexus with the Administration of (1.7'. of 
Lakshadweep in order that they might have a cause of action before 
us. The applicants have not adduced any evidence to show that they 
were appointed against any posts sanctioned or approved by the 
Lakshadweep Administration................ 

In the case on hand the applicants were not employed against 
any posts sanctionel by t/ie administratio/i and that would ma/ce all 
the difference. The Island Council or the Chairpersons, as the case 
may be, for reasons best known to them, seem to have accommodated 
these people. They might rightly come under the wage employment 
programme as a poverty alleviation measure under the DRDA or 
they might have been employed since the Village (Dweep) Panchayat 
authorities considered it expedient to give employment to them. It 
probably might have offered some succor by way of daily rated 
wages to the unemployed local persons.................. 

Neither the Panchayat authorities (respondents 4 and ) nor 
the applicants have shown how the posts created/retained in addition 
to those sanctioned by the Administration could be considered 
regular. As mailers stand, the Administration of U. T. of Lkshadweep 
has no accountability as far as the matter of regularization of the 
applicants are concerned. The anxiety of the U.T Administration to 
prevent misapplication of funds granted to the Village/District 
Pcmnchayae for developmental purposes towards expenditure on 
account of wanton appointments of staff against posts neither 
created nor sanctioned nor approved is legitimate. 

21. The above decision was confirmed by a Division Bench of the High 

Court in O.P.No.28776/2001. Still later, OA No.1008/1997 and OA 

No.571/1998 were also dismissed by a common order folldwing the 

decision mentioned supra. This order was also confirmed by the High 

Court in O.P,No,35164/2001. 
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After referring to the above orders, the Division Bench of the High 

Court in Naderkoya (Supra) held that Lakshadweep Administration did not 

have jurisdiction to frame scheme for absorption of casual employees in 

the service of the Panchayat. It was further observed that the question of 

absorption was a matter which the Panchayat has to consider taking into 

account its financial status and various other administrative policies. The 

following are the observations of the Division Bench:- 

"In view of the above mentioned circumstances, we have no 
hesitation to hold that the Tribunal has committed a grave error in 
giving direction to Lakshadweep Administration to adopt the 
Department of Personnel & Training Casual Labour (Grant of 
Temporary Status & Regularization) Scheme 1993 and prescribe it 
prospectively to the Panchayats for granting temporary status to 
casual labourers. The direction given to the Panchayat not to effect 
any appointments till the Lakshadweep Administration frames 
Scheme, is illegal and do not fall within the jurisdiction of the 
Tribunal. Further direction given to the Panchayat that no casual 
workers would be retrenched on the face of availability of work falls 
within the domain of the Administration. In such circumstances, the 
order passed by the Tribunal in OA 820 of200l stands set aside." 

In this context, it is pertinent to note that in'many of the cases, the 

Chairpersons of the Panchayats have issued orders of appointment of 

casual 	labourers. It is fairly conceded by the learned counsel for the 

applicants that such orders could have been issued only by the Executive 

Officer of the concerned Panchayat. Strangely, in some of the cases, the 

Panchayats are represented by their Chairpersons and not by the Executive 

Officers. 

There is yet another aspect of the matter. In the course of hearing of 

the cases, it was submitted by learned counsel for the applicants in some 

cases that different political parties are in power in various Panchayats. 

Equations of power have changed after the last Panchayat elections. Some 

of the. orders of appointments were cancelled by the successor Committee 

in office, of these Panchayats. More importantly, fresh engagements are 

being 	made 	on 	political 	basis 	and 	some 	of 	the 

disengagements/retrenchments also have political colours. 
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25. In OA 300/2013, theChairperson of Village (Dweep) Panchayat of 

Androth Island has appeared through Advocate R.K.Muraleedharan, and 

contended in the written statement, inter-alia, that termination of services 

of the applicants in the above case is exclusively within the jurisdiction of 

the Panchayat especially after issuance of Annexure R4(b) notification 

dated March 7, 2012 issued by the Administration of the Union Territory 

of Lakshadweep. It is pointed out by the learned counsel that by virtue of 

Annexure R4(b) notification issued in terms of Articles 243(g) of the 

Constitution, the Panchayats are vested with powers and authority to 

function as institutions of local self governance. The learned counsel has 

invited our attention to vatious clauses contained in the above notification 

in support of the argument, that the Panchayats are vested with the right 

and authority to "hire and fire" employees. 1-lowever, it is conceded that 

the Village (Dweep) Panchayats have no power to regularize the services 

of the applicants though the Panchayats are in dire need of the services of 

the applicants who are having sufficient experience. It is further conceded 

by respondent No.4 in the above case that the Panchayats are not vested 

with the power to create any post without prior approval of the 

Administration. 

Strangely, in most of the cases relating to employees engaged by the 

Panchayats, the Standing Counsel for the Administration himself has 

appeared for the Panchayats as well. 

Learned counsel for the applicants in some of the cases have inited 

our attention to various provisions contained in the Lakshadweep 

Panchayat Regulations, 1994 and the allied rules thereunder. While 

inviting our attention to Lakshadweep Panchayat (Grant-in-Aid) Rules, 

1997, Sri P.V.Mohanan who appears for the applicants in some of the 

cases, contends that once the Administration sanctions 'Grant-in-Aid', it is 

for the Panchayat to execute the various works like 	road 

construction/repair/maintenance, 	water 	supply, 	drainage, 	local 



deve'opment works, primary educatidn, healtRt and sanitary scheme etc. 

For this purpose, the Panchayats can engage workers and therefore 

necessarily the Panchayats have the power to regularize or absorb casual 

workers, especially after the introduction of the Lakshadweep Panchayats 

Regulations, 1994. The learned counsel has invited our attention to 

Article 234(g) and Article 40 of the Constitution of India in this, context: 

We do not propose to refer to or deal with identical arguments advanced 

by other learned counsel as well, since it has already been noticed that 

going by the decision in Naderkoya (Supra), this Tribunal has no 

jurisdiction to entertain this bunch of Original Applications relating to 

employees who were engaged by the Panchayats. 

Sri N.Unnikrishnan .who.appears for the applicants in OA 394/2013 

has 'raised a further contention that the casual labourers who have been 

working for more than 240 days in a calender year are entitled for 

protection under Chapter V (a) of the Industrial Disputes Act and that their 

services cannot be dispensed with arbitrarily. It is further contended that 

one set of casual employees cannot be replaced by a.nother set of casual 

employees as held in State of Haryana Vs. Piara Singh - (1992) 4 SCC 

118. The learned counsel points out that some of the applicants in OA 

394/2013 have been working since 1994 while others have put in more 

than 4 years of service. 

The sum and substance of the arguments advanced by the learned 

counsel for the applicants in all these cases is that they may be allowed to 

continue in service, albeit on casual basis. It is true that the applicants in 

all these cases, whether in the category of Panchayat or non-Panchayat, 

have been working on casual basis for a large number of years. It has been 

noticed already that some of the applicants have been working since 1994 

and many of them since 1997. Quite a few of them have been working for 

periods ranging between S to 10 years. There are only very 'few who have 

been working For 2-3 years o less. Most of them are still continuig on the 

basis of interim orders passed in these cases. 
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30. When these cases had come up for consideration before a Single 

Bench (Judicial Member) on 3.7.2013, the following order was passed:- 

"9. 	Perusal of the applications reflects that save that in all the 
cases, the period of engagement at one stretch is limited to 89 days 
and with an artificial break of one day, the cases are not identical in 
other aspects, In many, the period of engagement is for over two 
decades, in some, specific qualifications have been prescribed; in 
some other the work cannot be carried out by all as such jobs 
requires either training or specialization or training. Admittedly, a 
number of applicants have been functioning as casual labourers for 
decades by now. Most of them have been through regular selection 
though some of those had not initially registered their names with the 
authority concerned. Some of them have been functioning in 
veterinary units which require special skill; some function as drivers 
and the like. In many cases, the wages are fixed per month. Thus, 
the applicants do not constitute a homogeneous group but a 
heterogeneous cluster. Continuance of interim order or vacation of 
interim order for all without intelligible discrimination would not meet 
the ends of justice. Keeping in view (a) the rights that might have 
been crystallized by some (e.g. in respect of those who have been 
functioning for a long time without the intervention of the 
Coun'/Tribunal), (b) the qualifications prescribed in some cases, (C) 

the specialized nature of the job, which cannot be performed by all; 
the consolidated amount payable to some instead of wages on 

per day basis under the Wages Act, (e) the fact that many of the 
applicants are functioning under certain scheme, continuance of the 
interim order has to be considered differently for different categories 
of applicants though till now, by a common order on 41h  June, 20.13 
and thereafter the interim order has been passed. 

10. 	For this purpose, all the se/ving casual labourers should be 
identified and grouped as under :- 

Those who have put in more than 10 years of casual labour 
service, with or without the artificial 	break. These may 
include those who have been 	inducted with specific qualification 
of matriculation//TI and the like and also those who have been 
inducted under specific schemes 

Those who have been inducted with specific qualification of 
matriculation or other pecialized course beyond Matriculation, such 
as ITI, or possessing specialized skills, such as date entry operator, 
drivers etc. which job cannot be accomplished by ordinary casual 
labour normally engaged for manual works. This list, may include 
those who have been engaged under some project or scheme, but 
not coming under (a) above, i.e. with less than ten years of serviced. 

Those who have been engaged under one scheme or the 
other (other than those who have been engaged under the Mahatma 
Gandhi national Rural Employment Guarantee Scheme (MGNREGS 
for short), but not those who come within (a) or (b) above. 
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Those who come under the !t1GNRGS scheme 

Those who are mere casual labourers not falling under any of 
the above. 

Of the above, disengagement of the existing casual labourers 
and replacement by others in the waiting list, should be first in 
respect of (e) above. These casual labourers cannot claim any right 
to continue and they have to be rotated. And in their place, for 89 
days, those in the waiting list (wardwise/lslandwise) may be 
engaged. This again, should be after giving them a notice of two 
weeks before disengagement. The purpose of giving two weeks 
notice is that if the casual labourers sought to be disengaged feel 
that they belong to cafe goty (a) or (b) above, they may make due 
representation and the same would be considered forthwith by the 
Administration and their decision communicated to such individuals. 

Similarly, those coming under group (d) above, i.e. those 
who have been engaged under the MGNRGS cOuld be disengaged 
as in their case the scheme itself was affording employment for a 
pOriod of a rn/ri/mum of 100 days, which would enable those who 
are still waiting to avail of the benefit of the scheme. Such of these 
casual labourers could be disengaged after they have been granted 
100 days of work and herea gain, fter giving them a notice of two 
weeks before disengagement. 

In respect of (c), if the scheme uhder which the casual 
labourers have been engaged provides for certain conditions 
precedent for disengagement, it is subject to such a condition only 
their services could be disengaged. Rest of the casual labourers 
shall continue until further orders. 

In respect of :(b) and (a), their services as casual labourers 
shall not be disturbed until further orders. The disengaged casual 
labourer (as contended by the counsel for the applicant in OA No ; . 
507 of 2013), if falls under (b) or (a) above, i.e. with more than ten 
years of service or with specific qualification such as matriculation or 
the like (here stated to be ITI), he shall be re-engaged before the 
next date of hearing and confirmation given on the next date of 
hearing." 

31. Pursuant to the above order, the Panchayats/Departments have 

issued certain circulars which are marked as Annexure A5 to A8 in OA 

300/2013. Apparently, some attempt has been made to categorize the 

labourers group-wise as delineated in the above interim order. Thereafter, 

several employees were sought to be disengaged. Understandably, all these 

employees who faced the threat of disengagement have approached this 

Tribunal and those Original Applications are also included in this bunch of 

cases. It appears that the Administration has also sought to rely'on the 



judgment of the Division Bench of the Kerala High Court in O.P.(CAT) 

No.133/2012 and No.606/2012, contending, inter-alia, that its policy is to 

give minimum employment to maximum people at least for a few days in a 

year. In this context the Administration has also referred to some of the 

schemes floated by the Union of India which ensures minimum 100 dayst 

employment in a year to maximum number of people. 

32. 	The short question that arises for our consideration is whether the 

applicants are entitled to get their services regularized or not. It has been 

noticedalready that there is nothing on record to show that the applicants 

had been engaged against any sanctioned posts or that they were so 

engaged after undergoing regular selection process. In our view, the 

Administration has been largely. responsible for the prevailing unfortunate 

scenario. It may be true that the Administration or Panchayats in their 

anxiety to give some solace to a large number of unemployed people might 

have engaged these applicants on casual basis. Undoubtedly, their services 

were required in various Departments or Works as otherwise many of the 

essential services would not have been in operation. Because of the 

peculiar geographical nature of the tiny islands and also the scarcity ofjob 

opportunities, the islanders are destined to face this rigmarole without any 

demur or protest. These people cannot aspire to get employment in the 

mainland also. The predicament of the islanders is understandable. 

However, going by the catena of decisions referred to above, it cannot be 

held that the applicants are entitled to get their services regularized. It has 

been repeatedly held by the Apex Court that there is no room For any 

sympathy for such casual labourers even if they have continued in service 

for a large number of years: 

33. 	But, in our view, the Administration has to necessarily give adequate 

consideration to those employees who have been working on casual basis 

for more than a decade or two. Similarly, the plight of those employees 

who have been working on casual basis for the last 5 to 10 years is also 

eoually pitiable. These employees, in our view, are entitled to get the 

I 
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- 	benefit of relaxation in age and other esential qualifications to the extent 

possible when fresh recruitments are being made. It shall be ensured by the 

Administration that the entire process of engagement of employees on casual 

basis (if it becomes extremely essential and unavoidable) is streamlined so 

as to avoid unnecessary legal complications in future. Appropriate 

guidelines/regulations can be formulated for engagement of casual 

employees in the projects (either seasonal or otherwise) that may be 

implemented in the island. 

We refrain from issuing any other directions since, in our view, it 

falls within the domain of the Administration. However, the Administration 

shall address the issue relating to all these employees who have been toiling 

for, years together on casual. basis, with utmost compassion, and give them 

the benefit of relaxation in age, educational qualifications etc. while making 

regular recruitment. 

Original Application Nos, 212, 266, 268, 299, 325, 347, 354, 366, 

372, 380, 488, 499, 509 & 1225 of 2013 are disposed of with above 

directions. 

As regards other Original Applications, where engagements were made 

by Panchayats, it is held that this Tribunal does not have jurisdiction to 

entertain them. It will be open to the applicants to approach appropriate 

judicial forum for redressal of their grievances. These Original Applications 

are, therefore, dismissed. 

The interim ordets in force as on today shall remain extended till 

April4,2014. I 
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